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1. 1, the Chairman, Estimates Committee, having been authorised 
by the Committee to submit the Report on their behalf present this 
Forty-second Report on the Ministry of Community Development 
(C.P.A.) Part IV.

2. In this report, the Committee have dealt with certain specific 
subjects in connection with the Community Development Programme 
such as, Co-operatives, Communications, Cottage Industries & Rural 
Crafts, Administrative Intelligence & Miscellaneous.

3. The Committee wish to express their thanks to the Secretary 
and other officers of the Ministry of Community Development (C.P.A.) 
for placing before them the material and information that they wanted 
in connection with the examination of the estimates. They also wish 
to thank the Director, Progranmie Evaluation Organisation and other 
officers of that Organisation for giving their evidence and making valu
able suggestions to the Committee.

BALVANTRAY, G. MEHTA, 
Chairman, Estimates Committee.

N ew  D elh i;
The 22nd December, 1956.
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I CO-OPERATIVES

A. Introduction
As rightly pointed out by the Planning Commission, the principle 

of mutual aid, which is the basis of co-operative Organisation, and the 
practice of thrift and self-help which sustain it, generate a sturdy feel
ing of self-reliance which is of basic importance in a democratic way 
of life. By pooling their experience and knowledge and by helping 
one another, members of Co-operative societies can not only find the 
solutions of individual problems but also become better citizens. The 
Co-operative form of organisation is, therefore, an indispensable 
instrument of planned economic action in a democracy.

2. With regard to the implementation of the Community Develop
ment Programme the Planning Commission observed that in all res
pects of Community Development, co-operative methods of organisa
tion should be adopted to the maximum possible extent as the ultimate 
justification of Community Projects will depend on the extent to which 
people were enabled to make self-reliant efforts to carry out their acti
vities in an improved business-like and progressive manner. It recom
mended that in every Community Project area a programme for all 
round co-operative development should be drawn up. The establish
ment of various types of co-operative societies after educating the local 
public regarding their benefits would be best means to enlist the active 
support of the people on a voluntary basis for works of improvement 
on an organised scale. The Planning Commission further added that 
the co-operative principle in its infinitely varying form was capable of 
adoption for finding a solution to all problems of rural life and so the 
multi-purpose societies had to be used for practically every develop
ment activity in the Community Project area, including the encourage
ment of rural arts and crafts.

3. The Reserve Bank of India appointed a Committee of Direction 
■n 1951 to conduct an All India Rural Credit Survey. The Report of 
this Committee was published in 1954. The Committee came to the 
conclusion that co-operation despite its long history had, so far, failed 
in the country. The background of this failure and the present posi
tion {i.e. of 1954) are depicted in the following extract from the 
Report:

“In terms of the number of people who live in villages on 
the one hand and in towns and cities on the other, India is 
very largely rural India; and in terms of the means of liveli
hood pursued, rural India is very largely the cultivator. 
Agriculture is far and away the largest industry of the 
country; this is so not only because of the millions engaged 
in it or of the much larger number dependent on it; agricul
ture, and the many industrial and other activities based on



agriculture, contribute nearly as much to the national wealth 
as all the remaining sources and occupations put together. 
A large increase in agricultural production has been planned 
and initiated; and the needs of a fast-growing population are 
likely to call for even bigger programmes of agricultural 
development than those now envisaged. Large holdings are 
relatively few and are likely to be fewer as a result of the 
land policies which Governments have adopted in pursuit 
of social ends. If only in the numerical aspect, therefore, 
the medium and small cultivator, who from that point of 
view is already important, will become increasingly impor
tant as a person whose needs have to be studied and borne in 
mind in the formulation of policies of agricultural credit 
and agricultural development. Medium and small holdings 
now account for about two-fifths of the agricultural produce 
of the country;- but, as large holdings give place to the not 
so large, more and more will the latter be significant even 
in terms of their share in the total production. With little 
new land left to be brought under cultivation, the increased 
production must for the greater part take place on holdings 
already cultivated; the modes of increase, in other words, 
must in the main be in the nature of more intensive utiliza
tion of land; they have to consist, for example, of better 
seed, more water, more fertilizer, better implements and 
better techniques of cultivation. A start has been made, but 
a great many of these improvements have yet to be effected 
in a great many areas. Much cost will be involved as well 
as considerable effort. Part of the cost, as in irrigation, will 
be borne by the State; for the rest, most cultivators will have 
to be helped with credit to meet the initial and recurring 
outlays needed for improvement of land and increase of 
production. All this will be in addition to what the cultiva
tor, at the present level of his productive operations, needs 
by way of short, medium and long-term loans. Since by 
and large he is unable to put by, after each harvest, what 
he needs till the next, for farm business and farm mainten
ance, his normal credit requirements during the year include 
both the elements of ‘production’ and ‘consumption*. He 
also borrows and spends, sometimes undulv, on marriages, 
funerals and the like. The smaller the holding he cultivates, 
the more is his dependence on other forms of earning; the 
small cultivator, for example, has often to resort to carting 
or agricultural labour. For the cultivator generally— 
whether his fanning economy be small or medium or, in 
relative terms, even large— t̂here is great need of enlarge
ment of the scope of his subsidiary occupations; these may. 
for instance, be either agro-industrial like the processing of 
paddy, sugarcane, cotton and groundnut, or of a ‘mixed- 
farming’ type like dairying and the rearing of livestock in 
conjunction with the cultivation of land. Finally, of great



importance in the economic life of the villager, whether or 
not he is a cultivator, is the non-farming sector of produc
tion represented by cottage industries. In all these contexts, 
many of them inter-connected, arises the need for rural 
credit. We are more especially concerned with that form of 
it which is agricultural credit.
“2. Today, the agricultural credit that is supplied, falls short 
of the right quantity, is not of the right type, does not serve 
the right purpose, and, by the criterion of need (not over
looking the criterion of creditworthiness), often fails to go 
to the right people. The moneylender in most places, includ
ing the low economy or subsistence areas, and both he and 
the trader in the cash crop or more commercialized regions, 
provide the cultivator with all but a small proportion of the 
total credit actually obtained by him. Somewhere near 3 
per cent, of the total requirement is met by co-operatives, 
and a like proportion by Governments. Commercial banks 
hardly come into the picture. The moneylender takes no 
account of purpose and charges as high a rate of interest as 
ae can; the trader lends or advances for production but pays 
as low a price as he can. The small fraction of credit sup
plied by co-operatives tends to follow ownership of land; it 
could be related to produce, if produce were channelled 
through co-operatives; but co-operative marketing is 
weak, undeveloped and in quantitative terms insignificant. 
Co-operative credit is more developed, but, even so, much 
the larger part of the cultivating population is still outside its 
ambit. The loans which the Governments advance are, like 
co-operative loans, found on investigation to gravitate to the 
big and large cultivators in preference to the medium and 
the small. Neither co-operatives for Governments have 
adequate supervisory arrangements to ensure that such little 
accommodation as they give is utilized for productive pur
pose.

“3. For several important reasons, borne out by the experi
ence not only of India but of many other economically un- 
aeveloped countries, it may be regarded as axiomatic that at 
me rural base, that is to say in the village itself, no form ot 
credit organisation will be suitable except the co-operative 
society. Where larger production is the aim, the money
lender’s credit is obviously unsuitable. The alternative is 
institutional credit, private or other; but this tends more than 
ever to confine itself to the bigger cultivators if it is not 
channelled through some form of co-operative association of 
the borrowers. If, from this statement of a fundamental 
requirement, we turn to the record of co-operative credit in 
India, we notice individual instances of success co-existing 
with substantial failure in quantitative terms. The problem 
of future policy may therefore be thus summed up in the 
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ocmtext of credit: Co-operation has failed, but Co-operatiQB 
must succeed. The foremost objective of policy then 
becomes the positive and deliberate creation of conditions in 
which co-operative credit will have a reasonable chance of 
success.”

4. The Committee have quoted rather extensively, because this 
cxtract brings out the immensity of the problem and the imperative 
need of tackling it with the utmost speed.

B. Development of Co-operatives in Community Development Blocks
and N.E.S. areas

(a) Programme and Progress
5. The Ministry in their Administrative Report for the year 1955- 

56 stated that it was urged on the Development Commissioners that 
in the various aspects of Community Development, co-operative 
methods of organisation should be increasingly adopted. In a majority 
of States a satisfactory head-way was made, but difficulties experienced 
were, (/) lack of adequate finance to meet the credit needs of co-opera
tive societies in time, and (//) inadequate qualified and technical staff 
to promote and handle the co-operative movement.

6. The Ministry further added that the Government of India had 
decided to supplement the co-operative and other institutional sources 
of rural credit, by providing Rs. 5 crores for medium term loans and 
another Rs. 5 crores for long term loans. It was further decided that 
50 per cent, of the amount provided should be used in Community 
Project/N.E.S. areas. The programme aimed at establishment of one 
multipurpose co-operative society for each village level worker circle 
covering all aspects of the village production economy.

7. The Third Development Commissioner’s Conference held in 
May 1954, recommended that a multipurpose society to handle credit, 
distribution of seeds and fertilizers etc. should be aimed at for every 
village or a group of villages depending on the density of population. 
In addition, there should be co-operative societies on a higher level, 
(say, a taluka) for the marketing of agricultural produce ^ d  such 
other activities which cannot be adequately handled at the village level.

8. The Fourth Development Commissioners’ Conference held in 
May 1955 recommended at least one multipurpose co-operative society 
for each village level worker circle and that endeavours should be made 
to make every family a member of the society.

9. The Ministry of Community Development informed the Com
mittee that they had a plan approved by the Development Commis
sioners’ Conference to have a minimum of five large sized multipur
pose societies for each block of 100 villages and to bring as far as 
possible every family in the co-operative fold. They added that Ihe 
problem of non-credit-worthiness of the majority of rural f^ ilies  
stood in the way of achieving that target. Besides, want of literacy



and co-operative education -were handicaps in the success of co-opera
tive pro^amme. However, they were of the opinion that when the 
programme as envisaged under the Second Five Year Plan was imple
mented, namely, the promotion of marketing societies, construction of 
godowns, promotion of large sized multipurpose societies, and co-ope
rative education for officials and masses, there was bound to be subs
tantial progress in this field.

10. The Committee were informed that in the revised schematic 
budget for Community Development and N.E.S. Blocks in the Second 
Plan period, a provision had been made for an extension officer for 
co-operation in each block. Arrangements had also been made to 
train about 5,000 such officers. Eight training institutions were star
ted in the country and 312 officers were undergoing training. About 
17 lakhs new members in Community Development and N.E.S. Blocks 
had joined the co-operatives.

(b) Co-operative Education

11. The representative of the Ministty informed the Conmiittec 
that there was a scheme for giving training to the Secretaries, Presi
dents and members of the Executive Committees of the Co-operative 
Societies and there was also an elementary co-operation training 
included in the Village Leaders’ Camps. Regarding the question of 
imparting co-operation education to make the people co-operative 
minded on the lines of Etawah Pilot Project the representative of the 
Ministry informed the Committee that the entire Pilot Project in 
Etawah with regard to co-operation education was an experiment 
undertaken by the Planning, Research and Action Institute, Lucknow. 
It was in the nature of a pilot experiment and the results of the same 
were awaited before they could be applied on a wider scale.

5

'(c) Credit facilities

12. The Ministry informed the Committee that the matter relating 
to the expansion of short-term credit facilities to the poorer sections 
of the people, who own no land, was discussed at the Third 
Development Commissioners’ Conference held in May 1954 and it 
was resolved that the States should consider extending their short term 
credit facilities to the non-credit-worthy agriculturists on their security 
of tenure as was being done in Madras and Bombay and that the crite
rion for advancing the loan should not be so much credit-worthiness 
of the person who took the loan as the credit-worthiness of the purpose 
for which the loan was taken. The Ministry further added that the 
West Bengal Government had laid down a simplified procedure for 
sanction of loans to co-operatives and the terms and conditions for the 
grant of loans had been liberalised. The other State Governments had 
^een advised to modify their rules on the lines of the procedure 
followed by the West Bengal Government and adopt the same to suit



local conditions prevailing in their areas. Adoption of the simplifie<iK 
procedure cut-short the delay involved in sanctioning the loans. The  ̂
Ministry of Commerce and Industry had also recommended that the- 
loan should be given in deserving cases on personal surety up ta  
Rs. 2,000 and any loss accruing as a result of the liberalisation of the- 
rules could be shared between the Centre and the States.

13. The Director Programme Evaluation Organisation informed 
the Committee that his predecessor Professor B. G. Karve was the first 
person to come forward with the suggestion that credit-worthy use 
should be the objective for the credit policy in the project areas. He 
pointed out in the First Evaluation Report that in the context of provid- 
mg through national agencies adequate credit for approved items of 
development, one should think not in terms of credit-worthy members 
but of credit-worthy uses and that so long as the items for which credit 
was given were productive and, therefore, self-liquidating the provision 
of credit under suitable safeguards need not be treated as unsound. 
He suggested that a fresh approach to co-operation was indicated in 
view of the element of social policy introduced by national schemes of 
planned development and the co-operatives had to be judged not as aa 
alternative to private institutions but to public departments.

14. The representative of the Ministry further informed the Com
mittee that the Rural Credit Survey Conmiittee made an estimate that 
the percentage of total requirements of credit in the rural areas, which 
was met by the Government and the Co-operative Societies taking 
together was a little over 6 per cent., the co-operatives and taccavis 
sharing it almost equally. There was definitely a great deal of scope, 
therefore, for liberalisation so that tj^ere may be greater amount of 
credit available from those sources.

15. As compared with co-operative credi\that was flowing to the 
rural areas, taccavi was cheaper. It carried a lower rate of interest. 
The money that was ploughed into the credit system by the Reserve 
Bank of India through co-operatives at the rate of H  per cent, reached 
the ultimate borrower at no less than 8 to 10 per cent. Various inter
mediaries added to the rate of interest before it reached the cultivator 
through the primary co-operative societies. There was, therefore, a 
great deal of pressure brought to bear upon Government regarding the 
two different rates of interests prevailing and at one stage a suggestion 
was put forward that Government should not compete on unfavourable 
terms with the co-operative movement and if necessary the rate of tac
cavi interest should be raised. That had not quite rightly found accept
ance with the Government and the Rural Credit Survey conceded the 
point that it was necessa^ for Government to continue to grant taccavi 
loans until the co-operative s y s l^  spread sufficiently in the rural areas- 
and was able to take care of all) the rural needs.

16. One basic thing was that the co-operative system was expected 
to be run on quasi-business principles and, therefore, it was not possi
ble to advance loans unless the lesiHngraythprity was practically cer-



'tain that the loans would be repaid. Therefore, the careful registrars, 
'Who had the unpleasant job of winding up a large number of co-opera- 
^ve societies, had been unwilling to encourage lending to uncredit
worthy or non-credit-worthy persons and the criteria for credit-worthi- 
ness had been so fixed as to leave a large number of rural families out- 

.side the field of co-operative societies. Even in Madras and Bombay 
which had well developed co-operatives, it was estimated that the 
credit-worthy families in the rural areas were not more than 30 to 40 
per cent. The rest of the families were considered to be non-credit- 
worthy.

17. The Rural Credit Survey Committee recommended that loans 
should be extended for credit-worthy purposes as distinguished from 
credit-worthy persons. That as a principle was readily acceptable 
today, but in a matter like this it was mainly a question of persuading 
the State Governments to do that. As a result of the persuasion it was 
noticed now that in the States of Bihar and Uttar Pradesh the rules 
were liberalised to the extent of granting loans up to Rs. 250/- in Bihar 
and Rs. 1 5 0 /-in U.P. on purely personal surety basis and in Rajasthan 
loans up to the extent of Rs. 100 were given to the cultivators on 
personal surety. Mysore and Madras had also reported to have taken 
some action.

18. Regarding the elimination of delay in the grant of taccavi 
loans, the representative of the Mmistry informed the Committee that 
one of the methods employed for reducing the delays was the dele
gation of powers for giving the loans to Block Development Officer. 
The State Governments were asked to do that and by and large they 
had acceptcd the suggestion.

(d) Co-operative marketing and purchasing

19. The Ministry informed the Committee that the Food and 
Agriculture Mmistry had drawn up an elaborate programme for the 
development of co-operative marketing and purchase in the villages 
under the Second Five Year Plan. The representative of the Ministry 
further informed the Committee that the idea of co-operative marketing 
union was at the moment in a sort of planning stage. In a few States, 
however, co-operative marketing was already well organised by way 
of action by the Marketing Department and the Agricultural Depart
ment as in the case of cotton, groundnut, tobacco etc. 
In most of the States, however, it was in a formative 
stage and the State Governments would now submit their proposals for 
the establishment of the co-operative marketing unions to the Ministry 
of Food and Agriculture.

7

20. T^c Committee would like to point out here that unless tl̂ e 
>Î rative marketing is developed rapidly the efforts for improving 
^ age industries will prov« to be abartive. In this connection, the



Committee would like to quote the fizdlbwing observations of tbe 
Administrator (now the Minister) made at Fifth Development 
Commissioners’ Conference:

“We have to make considerable leeway in village, industry 
in particular. I have known a wonderful worker who start
ed cottage and village industries in Rajpura township in 
PEPSU, he has tried to provide livelihood to almost every 
single inhabitant of that refugee township. He has two
godowns full of Khaddar. There is no market for it. What
is the answer?”

21. In the opinion of the Committee co-operative marketing on an
extensive scale is the answer and it has to be provided quickly. In 
regard to agriculture, the Committee were given to understand that it
is proposed to establish one co-operative marketing union in each-
block and perhaps one godown for every two Village Level Workers, 
by the end of the Second Plan period.

C. Observatioii of P.E.O. on the development of Co-operatives in
Project areas

22. The P.E.O. in the First Evaluation Report of 1954 observed 
that while in the very initial stages of the formulation of Community 
Plans the aspect of mutual dependence between Community Develop
ment and Co-operative Organisation was not so- explicitly stated, 
during the course of the year increasing emphasis was placed by the 
Community Projects Administration on promotion of Co-operative 
Organisations. In fact, Project authorities were urged to have plans 
by which within a measurable period all facilities in the village would 
be brought within the scope of co-operative service. The areas Which 
were already advanced in regard to co-operative organisation, took 
to increasing the number of co-operatives and to augmenting their 
functions as the development programme gathered strength. Andhra, 
Bihar, Bombay, Punjab and Saurashtra made definite progress. In 
some States under the strong drive of authorities Co-operative Organi
sations had been registered and important functions such as those of 
distribution of seeds, fertilizers, implements etc. had been vested in 
them. Many of these were only Co-operative in name. The manage
ment was for the most part official and members took little active 
interest except as recipients. Even in the so called co-operatively 
developed States, the percentage of families, even agricultural facili
ties, reached by the co-operative movement was yet nowhere near the 
objective of reaching all families. An amount of preliminar>' 
educative effort and the availability of local leaders were essential. 
Extension efforts and demonstration were as necessary in this field as 
in other fields of Community Development. The P.E.O suggested 
that in providing adequate credit for an approved item of development 
one should not think in terms of credit-worthy view of the basic 
importance of co-operation in schemes of co-operative development
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and national extension so emphatically stated in official utterances and 
of relatively small measure of actual achievement, the whole subject 
deserved a fresh and comprehensive consideration.

23. In the Second Evaluation Report of 1955 the P.E.O. observed 
that during the second year good progress was made in some States. 
Bombay, Andhra and Uttar Pradesh among the older and Saurashtra 
and Madhya Bharat among the newer States showed evident signs 
of a determined policy of associating co-operatives with Project 
efforts. Kolhapur in Bombay which was already a co-operatively 
developed area, succeeded in drawing co-operatives into its production 
as well as social programme. In the sphere of credit the societies 
followed a policy of extending credit on the basis of product on needs, 
thus serving a larger number of medium and small sized farmers than 
was possible under the older ideas about credit worthiness. While the 
progress in quantitative terms cannot be said to have been striking in 
any area the lines of progress and the variety of tasks attempted by 
co-operatives weî e such as should strengthen a feeling of confidence. 
It was a depressing thought that in by far the larger number of States 
little should have been done in promoting co-operatjon even in more 
familiar channels of rural credit. The P.E.O. suggested that the 
marketing must be treated as an important activity by itself and in 
small and large Mandi Centres suitable co-operative organisations 
with requisite storage, transport and credit facilities must be set up.

24. In the Third Evaluation Report of 1956, the P.E.O. observed 
that in the field of co-operation, held in formation of new societies 
and strengthening of the existing societies had been the main project 
progranmies. In some projects the number of societies had recorded 
a considerable increase during the project period. In some others 
where because of difiiculties like large arrears of loans, the existing 
societies were not functioning, efforts had been concentrated on 
revitalising them. The need for liberalisation of credit rules was by 
now widely recognised, and although in many projects no effective 
steps had yet been taken, in others some efforts had been made in that 
direction. In some States like Uttar Pradesh distribution of agricul
tural supplies was already in the hands of co-operative organisations. 
Availability of co-operative credit had remained confined in most 
areas to the middle and bigger holders although in some instances 
rules had been liberalised. The P.E.O. suggested the simultaneous 
advance in agricultural credit and co-operative marketing through 
suitable linking of the two and establishment of appropriate organisa
tions for both.

25. The Committee note that the progress so far made in the 
development of co-operative organisations in the Project and N.E.S. 
areas has been uneven. It appears that the extension methods as 
applied in other spheres have not so far been extensively applied in 
the field of co-operatives with the result that some Projects/Blocks 
have made some progress in certain directions whereas in other



Projects/Blocks the progress made has been negligible. The Com
mittee, therefore, recommend that the Ministry of Community 
Development should take concentrated action for the speedy develop
ment of co-operatives on the following lines:—

(i) Organisation of Co-operative Societies
(a) The Ministry should lay down a definite minimum programme 

to be followed uniformly in all the blocks on the lines recommended 
by the State Co-operative Ministers’ Conference and the Rural Credit 
Survey Conmiittee, emphasising that the co-operatives as far as 
possible should be evolved out of the felt needs of the people them
selves and should be able to stand on their own feet without too much 
of official patronage.

(b) The Ministry should make necessary arrangements for tlje 
collection of data in respect of the following to assess the progress in 
the Blocks as recommended by Fifth Development Commissioners’ 
Conference held in May, 1956;

<1) Number of new Co-operative societies started;
(2) Number of new members enrolled in new and existing co

operative societies;
(3) Amount of share capital raised from members;
(4) Names, quantity and value of agricultural conmiodities

marketed through primary marketing societies; and
(5) Number of godowns constructed by co-operative societies.

(c) i^urther information should also be collected in respect of 
the societies existing in the block areas prior to the start of Community 
Development Programme to facilitate comparison.

(ii) Co-operative education

(a) A sub-Committee of the Estimates Committee which visited 
Pilot Development Project at Etawah reported that in Bhagyanagar 
Block of the Project, a co-operative member education programme as 
formulated by the Planning, Research and Action Institute, Lucknow, 
was launched; the procedure adopted being as under:—

(i) A base-line survey was carried out in 22 villages of tke
Block to assess the needs of the people.

(ii) Meetings were held with the Directors of the Block Co
operative Union, Development Officers, V.L.W’s Co
operative Supervisors etc. to work out details.

(iii) Two days short course was arranged for supervisor*,
V.L.W’s, and local leaders chosen to assist in conduct
ing the campaign.

(iv) Publicity was given in the villages through V.L.W’s aad 
local leaders by personal talks, contacts, annowice- 
ments and village Panchayat meetings.
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(v) Organisational meetings were held in all the villages where
programme was explained.

(vi) Regular meetings were held fortnightly or at short inter
vals as per the convenience of members.

(b) As the results of the Etawah experience are good, a similar 
programme of education in co-operation should be followed in other 
Blocks specially emphasising the need to transform the outlook of the 
people so that they do not indulge in any wasteful or extravagant 
expenditure on social and religious ceremonies and to inculcate the 
habit of thrift by popularising the National Savings Certificate Scheme 
in the Block areas.

(iii) Credit facilities
(a) The following recommendations of the Fifth Development 

Commissioners’ Conference should be implemented:
(ii) Rules and regulations relating to taccavi should be

expanded as far as possible and the State Governments 
should ensure that there was no duplication in the 
advance of loans from co-operatives and Government 
sources.

(ii) Rules and regulations relating to taccavi should be 
examined and liberalised as far as possible with a view 
to providing adequate credit to the so called non- 
credit-worthy applicants.

(iii) A uniformity in the rate of interest charged by the Co
operative Societies should be brought about.

(b) Further, the recommendation of the Rural Credit Survey 
'Committee to extend loans for credit-worthy purposes as distinguished 
from credit-worthy persons should be made widely applicable to the 
grant of loans for productive purposes and in the field of agriculture 
co-operative credit and co-operative marketing should go hand in hand 
as rightly recommended by the P.E.O.

(iv) Distribution of seeds and fertilisers

It appears that a large portion of time of the V.L.Ws. is spent in 
the distribution of seeds and fertilizers with the result that they are 
left with compartively less time for performing their important duties 
and functions. This work should be brought within the purview of 
the co-operative organisations relieving the V.L.Ws. to do the job 
for which they are meant.

(v) Marketing and godown facilities
There is a very great need for having co-operative societies foe 

processing marketing and supplies in the Blocks and these societies 
should have adequate facilities for godowns and warehouses. The 
CommittM note with satisfaction that this aspect has been taken due
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notice of by the Ministry of Food and Agriculture and a Central Co
operative Development and Warehousing Board has been set up to* 
promote a speedy development of co-operation with due regard to 
marketing, ware-housing and purchase facilities under the Second 
Five Year Plan. With the encouragement of cottage industries and 
village crafts the necessity of marketing and purchase facilities will be 
great in the villages and necessary arrangements should, therefore, be 
made through co-operative organisation to see that the cottage 
industries do not suffer for want of these facilities now as they have 
suffered in the past. The object of having a minimum of five large 
sized multipurpose societies for each Block of 100 villages should be 
implemented in all the Blocks. The ultimate aim should be to create 
conditions similar to those in China where both minimum prices and. 
markets for agricultural products have been guaranteed.

(vi) Panchayat Co-operatives
A  sub-Committee of the Estimates Committee, which visited 

Development Blocks in Orissa State, noticed that 19 Gram Panchayats 
surrounding Rourkela where a big steel plant was being set up had 
organised a co-operative society for marketing the daily necessities of 
life in the new township. The Gram Panchayats had purchased shares 
worth Rs. 7,500 in the Co-operative Society to which they also 
advanced a loan of Rs. 18,000 from their Gram Fund. With this 
amount the Panchayat Co-operative Society had started four stalls in 
the new township of Rourkela which supplied general merchandise, 
grocery, vegetables and fruits, meat and eggs to the township. The 
different Panchayats procured from the villages vegetables, fruits, eggs 
rice and pulses etc. at convenient centres for supply to the Co-opera- 
tive Society stalls at Rourkela. The Panchayats were also encouraging 
local production of the commodities required by the stalls for which 
loans were being advanced to the villagers with the result that some big 
vegetable and poultry farms had already been set up. The Panchayats 
were also considering in consultation with the development authorities 
to promote dairy fanning in the villages so that milk and milk products 
could also be supplied to the co-operative stalls at Rourkela. In this 
way the Panchayats were not only increasing their sources of revenue 
but also encouraging development of food supplies, poultry and dairy 
products in the villages. This example may with profit be followed 
in other Blocks wherever there are possibilities of its successful work
ing.

(vii) Co-operative farming
The Committee have dealt with this subject under ‘Agriculture’ in 

Chapter II earlier. As a matter of interest, however, the Committee 
quote below the progress made in tllis respect in recent years in a 
sister country i.e. China as reported by the Indian Delegation to China 
in their Report recently published:

“Agricultural co-operatives had relatively small beginnings.
In 1950, there were 19 producers’ co-operatives, in 1952,



3644, in 1953, 15068 and in 1954, 114,366. In 1955- 
the number of agricultural co-operatives rose to 633, 742 
of which only 529 were of the ‘advanced* type. By 
the end of May, 1956, 10,010,000 agricultural co
operatives had been established. These included 91*2 per 
cent, of the 110 million rural housholds of China of which* 
61*9 per cent, had become members of agricultural co
operatives of the ‘advanced’ type and 38 1 per cent, of co
operatives of the ‘elementary* type”.

The Committee feel that in a country like India with great pressure 
on land and with farmers of poor means and small holdings the co
operative farming has great possibilities. Wherever the land has been 
reclaimed or the Government lets out the land for the purpose of 
farming, it should be made obligatory as a rule that the farmers 
should do the work on a co-operative basis so as to serve as a modell 
to others to take up farming on a similar line..
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II. COMMUNICATIONS
A. Introduction

26. India is a vast country where the distances to be traversed are 
^tremendous and the natural obstacles to be overcome in going from 
one region to another are formidable. There are about 5,50,000 
villages in India scattered all over area. Some of these villages which

Situated on the national highways. State or District roads, near the 
Railway lines and on the banks of navigable rivers are easily approach
able but those which are situated far in the interior away from raU- 
way lines and roads are difficult to be reached otherwise than on 
foot or in country carts. In the rainy seasons even the country carts 
get out of use and the .villages are inaccessable except on foot. This 
state of affairs has been mainly responsible for the isolation of a 
large number of villages and has definitely been an impediment i i  
/their social and economic development.

27. In any programme of development of villages, it is therefore, 
very necessary to make adequate provision for developing the means 
of communications by which villages can be made easily approachable 
for vehicular traffic throughout the year with special attention to the 
improvements of country carts.

28. The Nagpur Report on the Post-War Road Development of 
1943 (the Nagpur Plan) visualised the development, in a period of 
10 years, of a total mileage of hard-surface roads from about 66,400 
miles to 122,000 miles; of low type roads from about 112,000 to 
207,500 miles and the improvement of existing > roads, wherever 
necessary, so that the road system would cater for anticipated traffic 
needs for the next 20 years. The objective underlying the Nagpur 

'Plan was that no village in a well-developed agricultural area should 
remain more than 5 miles from a main road. The Committee sug
gest that the C.P.A. should endeavour to see that the target laid dow» 
in the Nagpur Plan is achieved by the end of the Second Plan in the 
. areas covered by the Conmmnity Development Programme.

B. Programme and Progress
29. The Planning Conrnussion made the following provision in the 

-Community Development Programme under the First Five Year 
^lan:

“The road system on the country side is to be so developed 
as to link every village within the Project area upto a maxi
mum distance of half a mile from the village, the latter dis
tance being connected by feeder roads through voluntary 
labour of &e Villagers themselves, only the main roads being 
provided for and maintained by the State or other public 
agencics.**

M



(a) Programme
30. In the Community Development and N.E.S. Blocks, the maiir 

programme of work in this connection has been (i) Construction o^'
(1) Kutcha Roads and (2) Pucca Roads.

In the former case land and labour for earth work is provided by 
the people themselves and the Project Staff provide technical guidance' 
and undertake construction of culverts and other pacca constructions. 
In the latter case the people either provide land and the earth work 
and the Project Staff undertake the metalling, or the estimated cost of 
the entire work is shared between the people and the Project: the 
latter providing the major share. Construction and repair to small  ̂
bridges are other programmes undertaken in a few areas.
(b) Progress

31. The Government expenditure incurred and physical achieve
ments in the matter of construction of roads in the various Community 
Development and N.E.S. blocks upto 31st March, 1956 have been 
as shown below:—
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Commu- 
I terns nity

Projects/ Blocks N.E.S. Blocks
T otal

1952-53* 1953-54 1955-56 1953-54 1954-55 1955-36
series series series series series series

Government expenditure 
incurred (in lakhs of Rs) 3345 418 466 386 442 115 4602*■

Physical Achievements
(i) Pucra RoaJs cons

tructed (miles) a>i74 645 1,011 789 1,037 372 6,029"
(ii) Kucha roads cons

tructed :
(a) New roads cons

tructed (miles) 14,000 4,000 5,000 6,000 7,000 2,030 38,000
(b) Existing roads 

improred (miles) 5,000 3,000 3,000 6,000 4,000 1,000 22,000

•Total includes a sum of Rs. 430 lakhs as cost (tentative) of imported equipment 
received up to 31-3-56.

32. The Programme Evaluation Organisation observed in their 
Third Evaluation Report that the construction of Kucha Roads was 
very popular and had been undertaken on an extensive scale owing 
to the fact that this item of work was well adapted for voluntary 
participation of unskilled labour. It was noticed that generally the • 
people had willingly surrendered the land required for the construction  ̂
of kutcha roads.

33. In Punjab and PEPSU programmes of Kutcha road construc-- 
tion had been linked with land consolidation work where provision was*- 
made for approach roads and a circular road around the village an(f' 
the land was made available from the village pool. But there had 
been cases where land was not always given willingly and not always 
without hardship. The P.E.O., therefore, suggested that if provision 
was made for payment of compensation for land in exceptional cases



ivhene hardship to small owners was involved, it would help avoiding 
the chances of a poor individual or group having to suffer for a 
programme of collective benefit to the Community.

34. Regarding the construction of Pucca roads the P.E.O. observed 
that it had not been an important programme in most areas, although 
in some projects, a sizable mileage of roads had been constructed. In 
.many projects, roads constructed under the auspices of the project
(with personnel loaned from the P.W.D. for this work) had bwDcn 
quite satisfactory, in others the attempt of the Project to undertake 
road construction or other civil works had not been too successful. 
The P.E.O. added that the Project agency was not advantageously 
situated for major works like pucca roads on its own and its real role 
in case of such works was one of assessing the felt needs of the people, 
planning the programme and finally drawing in the people for contri
bution of land, labour and materials, as required.

35. The various sub-Committees of the Estimates Committee, 
which visited a number of Community Development and N.E.S. Blocks 
noticed that notable progress was made in the construction of pucca 
roads in some areas. For instance, in Faridabad Community 
Development Block in Punjab, 24 miles of metaUed roads had been 
constructed with people’s participation in the shape of land and 
labour. The cost of construction per mile of the metalled road came 
to about Rs. 6,000/- as against Rs. 20,000/- to 25,000/- per mile 
which was stated to be the cost generally incurred by the Central 
P.W.D. In Harsi Community Project in Madhya Bharat a pucca 
motorable road of 7 miles 1 furlong had been constructed across Rani 
Ghati on Vindhya range at a cost of Rs. 1,19,500 out of which 
Rs. 47,000 were contributed by the Project authorities as grant and 
the rest Rs. 72,500 by the people in cash or kind. Similarly, in 
Amravati Daryapur—^Morsi Community Project in Madhya Pradesh 
25 miles and 2 furlongs Rithpur-Teosa road had been constructed at 
a cost of Rs. 550,000 out of which Rs. 80,000 were contributed by the 
people in cash and 70 acres of land worth Rs. 34,000 was also donated 
by the people free of cost. In Manavadar—Vanthali—Keshad Com
munity Project in Saurashtra, the main road at Vadal, which was a 
cement concrete road was built by villagers with the aid of Govern
ment contributing 2/3rd of the cost. The Sub-Committee were 
informed that it was proposed to make every road in that village 
cement concrete during the Second Five Year Plan period.

36. In view of the important role that the roads play in the social 
and economic development of the areas, the Committee recommend 
that necessary action should be taken by the Block authorities to 
connect all villages in the Block with main roads and also all impor
tant villages in the block with its headquarters by constructing at 
least kutcha approach roads as recommended by the Planning Com
mission and satisfactory arrangements should be made for the 
maintenance of such roads by specifically entrusting the responsibility 
^o Panchayats or local bodies. The Committee also endorse the
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suggestion of the P.E.O. that there was a great need of research in 
the field of construction and maintenance of village roads. Any 
improvement which could be easily and cheaply adopted to prolong 
the life of roads and the introduction of labour saving devices in that 
field would be a tremendous advantage.

37. The sub-Committee of the Estimates Committee which visited 
the various Community Development and N.E.S. Blocks in the 
country noticed that the villages which were located on both sides of 
the pucca roads received more attention in the matter of development 
than those which were situated in the interior of the Block and were 
not connected with roads. The Committee feel that this tendency 
should not be allowed to continue as it is likely to create a feeling 
of frustration in those villages and all efforts should be made to 
connect the villages in the interior with approach roads in the first 
instance to avoid the possibility of lopsidedness in the progress within 
a Block.

38. The Committee feel that the development of rural transport 
should have a special place in the programme of Community Develop
ment as the economic development of villages to a large extent is 
dependent on the improvement in transport. The Committee, there
fore further recommend that special attention should be paid to the 
improvement of country carts and necessary research should be made 
in that direction to improve upon the existing pattern of country carts 
and to reduce cost. In this connection, the Committee can do no 
better than to quote the following pertinent observations of the Prime 
Minister, in the National Development Council Meeting of 21st 
January, 1956.

“In this connection may I say that a natural line of , develop
ment for us in the development of transport is the improve
ment of bullock cart. We jump too much to the streamlined 
railw’ays and automobiles which are necessary no doubt— 
don’t doubt that—forgetting that probably still, I do not 
know, what percentage of rail transport is used there and 
what is done by bullock cart. Therefore, we should improve 
the bullock cart; but by that I mean more especially rubber 
tyres to the bullock carts which would be really a far greater 
gain—looking at India’s position as a whole—than your
streamlined wagons and the like...............In China that is
what they have done. They have tried to put on rubber 
tyres on the bullock carts or hand cart. You immediately 
improve the efficiency of that thing by 100 to 200 per cent.”

The Committee suggest that special efforts should be made to 
provide rubber tyres on bullock carts and hand carts. This improve
ment will prolong the useful life of the carts and will also reduce the 
maintenance cost of the village roads. A Sub-Conmiittee of the 
Estimates Committee that visited the Central Road Research Institute
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at Delhi found that useful research is being carried on the problems 
connected with the road construction with a view to evolve new 
fpeciiications which would reduce the cost and extend the use of 
indigenous materials.

39. In view of the huge programme of road construction that would 
be undertaken during the ^ o n d  Plan, concrete proposals emanating 
from the Central Road Research Institute would of immense value. 
The Commitee suggest that the C.P.A. should maintain a very close 
liaison with the Institute for this purpose. The problem of the 
absorption of moisture by the different types of walls during rainy 
season is also being specially studied. The Committee suggest that 
the results of these experiments should be widely popularised in the 
villages so that the best types of moisture resisting walls in various rain 
fall zones could be used extensively.

C. Post, Telegraph and Telephone facilities

40. The Second Development Commissioners’ Conference held in- 
April 1953, recommended that in order to enable Director General 
of Post and Telegraphs, to expand postal facilities to the Project areas, 
State Govts, should furnish particulars of group of villages having a 
population of 2,000 or more which were compact i.e. in which no two 
villages were more than four miles apart, and in which the central 
village was not within 3 miles of an existing post office. The Confer
ence also recommended the use of part of the building constructed for 
village school or that of some other public building for the housing of 
post office.

41. The Third Development Commissioners’ Conference held in 
May 1954 reported that the Ministry of Communications were inclined 
to consider favourably C.P.A.’s proposal that telegraph offices, or 
combined sub-offices with postal and telegraph facilities should be 
provided one for each Development Block where such facilities did 
not exist and that no guarantee against financial loss would be asked 
for from the sponsoring authorities.

42. The Committee note that the Ministry of Communications had 
aimed to have one post office in every village with a population of 
2,000 or over by the end of 1953, and by the end of First Plan period 
they aimed to have a post office ifor every group of villages located 
within a radius of 2 miles and having a total population of 2,000 
provided the annual loss involved was not more than Rs. 750/- and 
that there was no post office within a distance of 3 miles.

43. In the Second Plan period the Ministry of Communications 
aims to provide a post office to each group of villages within a radius 
of 4 miles and having a population of 2,000. In addition, post offices 
will be provided at the Headquarters of all Community Development 
and N.E.S. Blocks. The Committee, therefore, recommend that the 
Mmistry of Community Development should see that full advantage



If
iis taken of the development:plan of the Miriisiry of Communications 
; in providing post offices and other communication facilities in the 
villages in Comnmnity Development and N.E.S. Blocks. “At head- 
' quarters of a Block, facilities should invariably be provided for deposit
ing money and its withdrawal”.

D. Dissemination of special weather messages
44. The Ministry of Community Development informed the Com

mittee that the Meteorological Department prepared special emer
gency weather forecasts for the benefit of the agriculturists. Such 
weather forecasts generally deal with the expectations of heavy rain
fall, protracted draught or frost. These weather messages are sent by 
telegram by the Meteorological Department to the Block Develop
ment Officer to whom the special weather foiocast message applies and 
the B.D.Os. communicate the forecast quickly io the Gram Sevaks and 

■ other Project staff for dissemination amoni" the farmers The Com
mittee note with satisfaction the steps taken in this direction and 
suggest that the messages received from the Meteorological Depart
ment should be fully explained by the Gram Semaks to the farmers, so 
that they may be able to tiike precautionary measures to the extent 

ipossible.



A. Introduction

45. Agriculture is no doubt the principal occupation of the peoplê * 
in Indian villages. About 70% of the people, in India depend mainly 
on agriculture for their livelihood. In villages this percentage is stilL 
higher. In addition, there are people in villages who, although they 
do not directly depend on agriculture, yet depend on occupations- 
concerned mainly with agriculture. However, in the case oi those 
who depend directly or indirectly on agriculture, there, is a period , 
during the year when they have nothing to do. This is so because; 
agriculture in India does not provide full time occupation for all the 
twelve months in the year. Moreover, with the. vagaries of the mon' 
soons, small holdings of land and poor yield of crops, the agricultural, 
income is very low. It is therefore, obvious that rural population in, 
villages needs supplementary occupations which can. be profitably 
carried on side by side with agriculture. This will enable them to 
utilise their spare time and to supplement their meagre income. This 
will not only provide an additional part-time source of income to the 
farmers but also full employment to those who have no land of their 
own.

46. The supplementary occupations in the villages were in the 
past provided by cottage industries and village crafts! Their decay 
in the villages has been one of the main causes of the abject poverty 
in villages. India was once very famous for her cotiage industries. 
In olden days the skill of Indians in the- production ot delicate fabrics, 
in the mixing of colours, the working of metais and precious stone.s 
and in all matters of technical arts enjoyed a world-wide fame. The 
industrial Commission in 1918 observed. “At a time when the west 
of Europe, the birth place of modern industrial system, was inhabited 
by uncivilised tribes, India was famous for the wealth, of rulers and for 
high artistic skill of her craftsmen”:

47. The First Five Year Plan stressed the importance of the revival ' 
of village industries in the following terms:—

“Village industries have a Central place in rm*al develop
ment programmes. Diminishing opportunities for gainful 
employment account to some extent for the reduction in the 
standard of life of some sections of the rural population. 
Products of large-scale industries have increasingly limited 
the market for several classes of artisans. Their occupa
tions now give them only partial employment so that they 
tend to join the ranks of agricultural workers. Develop
ment outside the rural sector has not tieen rapid enough to

III. COTTAGE INDUSTRIES AND RURAL CRAFTS:
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arrest the increasing pressure of population on the land. The 
development of village industries should, therefore, be as 
much a matter of State action as the increase of Agricultural 
production. Indeed one cannot be separated from the 
other, for. increase in agriculture production presupposes 
fuller utilisation of the available man power and release of 
surplus workers for other occupations. Village industries, 
therefore, call for programmes which will develop a great 
deal of local initiative and co-operation, and an economic 
environment in which they have a reasonable chance of
succeeding. If the measures to be undertaken are to be
efiective in dealing with so diihcult a problem, it is essential 
that they should be commensurate v\ith its si^e and impor
tance.”

48. The international planning team which studied the problem
of smnll scale industries in the country at the instance of Government 
of Indi-i observed that the Indian market was one of the largest poten
tial domestic markets in the world and if this market was fully de
veloped in both the cities and the villages it can stimulate perhaps the 
greatest industrial revolution ever seen and make India one of the fore
most producing and consuming areas in the world.

B. Development of Cottage Industries in Community Projects and 
N.E.S. Blocks during the First Plan.

(u ) Pm^^ress made
49. In the first Five Year Plan, village and small industries did not 

enjoy the same crucial importance as has been assigned to them in the 
Sccond Plan. Development of village industries has, therefore, been 
rather slow during the First Plan period.

50. The Programme Evaluation Organisation, in their First Report 
of May, 1954 observed that neither on the physical level nor on the 
level of actual incurring of sanctioned expenditure had any noticeable 
success been achieved, in the field of non-agricultural pursuits general
ly. and the traditional occupations of rural artisans in particular. It 
rightly pointed out that by comparison with agriculture the problems 
of village artisans who had powerful rivals among large scale producers 
within and without the country were far more difficult. Their pro
ducts did not have the same assured demand and they had to make 
investments in equipment, raw material and stocks which they could 
ill-afford. The P.E.O., therefore, added that unless the current and 
prospective position of persons w'ho’s traditional callings had been 
rendered precarious was clearly marked in the National Scheme of 
Economic Progress, there was no overall pattern in which the local 
Community effort could help to rehabilitate non-agricultural person
nel.

51. Even in their Second Report of April, 1955, the P.E.O. 
observed that within the experience of the Evaluation Centres there had 
•’eon no really noticeable cases of improvement of the position of
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village crafts other than hand-pounding of rice in Andhra, sericulture 
in Assam and brickkilns in Uttar Pradesh. They further added that 
the evidence of facts as obtaining in the twenty odd evaluation centres 
in as many States indicated by a no means active or successful pro
gramme for promoting the employment production, organisation or 
welfare of rural artisans and craftsmen.

52. The Third Evaluation Report of April, 1956, has however, 
held out the hopes that in the field of village industries also, a compre
hensive programme of development for the Second Five Year Plan 
period was being drawn up and steps were being taken to develop the 
necessary organisation at various levels—central, state and field.

53. The C.P.A. in their Administrative Report of the year 1954- 
55 staled that the adminislrative machinery for the development of 
cottage and small scale industries in practically all the States had been 
inadequate and it had been the efi'ort of the C.P.A. to persuade the 
States to strengthen their administrative set up. The Community 
Projects Administration sanctioned the appointment of a Joint Director 
(Extension) with two technical experts at the State level for Part A 
and B States and a Deputy Director for Part C States for the develop
ment of cottage industries on condition that they would provide for 
those posts from the norma! budget after a year. Majority of States 
had since appointed the Joint/Deputy Directors and after the appoint
ment of the Joint Director (Extension) the results in the field of 
cottage industries in those States had been encouraging. The Ministry 
of Commerce and Industry were now considering to finance the Slate 
Governments for continuing these posts.

54. The representative of the Ministry of Community Develop
ment further informed the Committee that with regard to development 
of village and small scale industries the state of preparedness of the 
country as a whole was very much less than in case of agriculture. In 
agriculture, the agricultural research was started as early as 1905, 
which meant that there was about 50 years of experience in research. 
In the case of village and small scale industries it was not so and it was 
only now that the subject was brought to focus. The Ministry of 
Commerce and Industry was uptil now almost geared to the large- 
scale industries and it was only during the last couple of years that 
they had taken up the village and small scale industries and so a great 
deal of preparation both at the Centre, and at the State level was 
required. The States had a Director, his Deputies and some techni
cal advisers in the field and they were all concerned with the compara
tively few industries which they could look after. Therefore, the first 
step taken by the C.P.A. and later by the Ministry of Commerce and 
Industry was in the direction of encouraging the State Governments to 
appoint a Joint Director in charge of Extension in the field of small 
scale and village industries. The Block level Extension Officers were 
also being trained by the Ministry of Commerce and Industry and the 
all India Khadi & Village Industries Board. A number of research 
institutes had been set up and the Khadi and Village Industries Board
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had their own research arrangements. The results of these researches 
would flow through these organisations during the period of the 
Second Five Year Plan, in the First Five Year Plan period this was 
not organised and so no progress was made.

(b) Grant of loans to artisans
55. The Committee were informed that the States had very rigid 

rules for grant of loans for cottage industries and the artisans could 
hardly take any advantage from them. The States were, therefore 
advised by the Ministry of Commerce and Industry and the C.P.A. to 
advance loans after ascertaining their credit worthy use. Some of the 
States had accordingly liberalised terms and conditions governing grant 
of loans. This enabled the poor and needy artisans to get small loans 
<»n personal security, or security of equipment and implements, instead 
of furnishing landed property and other forms of immovable property 
as security to which they were subjected hitherto. The committee 
suggest that the C.P.A. should take early steps in consultation with the 
States concerned to see that the terms for grant of loans are liberalised 
in all the states and that the powers for tlie grant of loans are sufti- 
ciently delegated.

(c) Pilot Projects for Cottage Industries
56. The Fourth Development Commissioners’ Conference held in 

May, 1955, recommended the starting of 26 Pilot Projects in the Com
munity Projects areas all over the country for intensive work in the 
field of cottage industries. It also recommended the appointment of 
an officer of suitable status and qualifications in each of the Pilot 
Projects, for making a study of the potentialities in that area from the 
point of view of availability of raw materials, local skilK markets etc. 
with the assistance of the Boards and the technical service organisations 
of the Central and the State Governments. The Government of 
India accepted the recommendation of the Fourth Development Com
missioners’ Conference to initiate a. programme of intensification of 
activities in the field of cottage industries in 26 projects and sanction
ed the appointment of a special ofiicer as recommended by the Fourth 
Development Commissioners’ Conference. Further as the whole field 
of village and small scale industries is now covered by six all India 
Boards, these Boards are being actively associated with the intensifi
cation drive. The States have also been advised to set up immediate
ly an action commitee at the State level as a counterpart of the Action 
Committee at the Centre with the State Development Commissioner as 
the Chairman and Director of Industries, representatives of State 
Boards, Registrar of Cooperative Societies and Project Executive 
Officer as members and Community Project Officer (Industries) as 
member secretary of the committee and to delegate adequate financial 
powers to the Community Project Officer (Industries). Out of the 26 
Community Project Officers (Industries) 22 have already received 
training at Bombay and out of the remaining, 2 have been attached to 
the Small Industries Service Institutes for a duration of about two 
months.
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57. One of the important objects of ‘extension’ is to extend the 
knowJedge aciiieved by research in the pilot projects to the artisans 
or villagers where there had been a big gap so far. The four Regional 
Small industries Service institutes set up at Bombay, Calcutta, Madras 
and New Delhi with branch units in Saurashtra, Punjab, Bihar, Hydera
bad and Travancore-Cochin would help in that direction. These 
institutes provide various kinds of technical advice to small industries 
such as information about improved techniques of production, techni
cal advice and assistance in the utilisation of the local raw materials.

{(1) Establishment oj Small Industrial Estates

58. The Committee were ini’ormed that the Ministry of Commerce 
and Industry have started a scheme of establishing the small industrial 
estates. The underlying idea is to choose an area of about 5 to 10 
acres near the project headquarters and to develop that area by build
ing suitable roads, providing electricity where necessary, and putting 
up certain type-designs of factory sheds. Those are made available 
to enterprisers on rent or for outright purchase or on a hire purchase 
basis. Subsequently the State Industries Department and the Small 
Industries Service Institutes would provide the technical guidance and 
also financial assistance to the prospective enterpreneurs to start indus
tries in that Estate. A Common Facility Centre is also to be estab
lished like a heat trcatmenl plant or an electroplating plant where 
certain finishing operations could be carried on, on behalf of the enter
preneurs. The entire management of the Small Industrial Estates 
would for the time be left to the State Govermiients, but all the finances 
would be provided by the Central Ministry of Commerce and Industry 
on the basis of loans. The loan is given for the building which is the 
main part of the Estate on a long term basis to be recovered in about 
20 years. The loan for providing facilities like electricity, gas, heat 
treatment plant etc. is for a still longer period of about 30 years 
bearing interest at p.c. When a number of industries actually 
spring up, the idea is to form a sort of corporation of these various 
enterpreneurs to whom the management could be given. The 
management is to be run on a no-loss no-profit basis. So far nine 
industrial estates have been sanctioned to the various Community 
Project areas. Out of them detailed schemes have been worked out 
in respect of only two, one in Travancore-Cochin and another in 
Erode. In respect of others the details are being formulated with 
the cooperation of the Ministry of Commerce and Industry.

59. The programme of industrial estates is integrated in the Com
munity Projects programme in the sense that the officer who is res
ponsible for the Community Project programme in the project area is 
also associated with putting up these industrial estates in the same way 
as the running of the industrial pilot projects. These two things are 
linked together. There is this special officer who coordinates these 
activities along with the other activities of the State Governments in 
that respect.



<€. Development of Cottage Industries during tke Second Plan
60. Though progress in this respect was slow in ilie First Plan,

i Lhe Committee are glad to observe that considerably greater stress has 
been laid on this subject during the Second Plan. Programmes for
4he Second Plan and problems connected with their implementation 
.have been recently reviewed by the Village and Small Scale Industries 
'Committee, appointed by the Planning Commission in June, 1955. 
In making its proposals the Committee kept three principal aims in 

wiew, namely;
(1) to avoid, as far as possible, during the period of the

Second Plan, iurther technological unemployment such 
as occurs specially in the traditional village industries;

(2) to provide for as large a measure of increased employ
ment as possible during the plan period through 
different village and small industries; and

(3) to provide the basis for the structure of an essentially
decentralised society and also for progressive economic
development at a fairly rapid rate.

61. In the Industrial Policy Resolution of 30th April, 1956,
rrcference has been made to the policy of sunporting cottage and village 
:and small scale industries, which is sought to be done by restricting 
the volume of production in the large scale sector, by differential 
taxation, or by direct subsidies. The Committee would like the
C.P.A. to exercise constant vigilance to ensure that the above three 
objectives are realised early.

D. Village crafts and training of artisans
62. The Third Development Commissioners’ Conference, held in 

May, 1954, recommended that the Government of India should 
organise a training course for the trainers of craft teachers and suitable 
people trained in the Polytechnics or other similar institutions with 
an aptitude for teaching; should be selected for this purpose and given 
training in craft techniques. These persons should then be sent out to 
various States for training craft teachers, in the mean-time it recom
mended the following training programmes for the Project areas :

(1) Basic craft training for young villagers in regular institu
tions set up for this purpose;

(2) Training for improvement of the skill, and methods of
production for the existing craftsmen through short
term courses or through peripatetic training parties.

63. The Ministry of Community Development in their Administra
tive Report for the year 1954-55 stated that the guiding principle in 
the development of cottage industries in the Community Projects had 
been to lay stress on the improvement of existing skill. The approach 
in the development of cottage industries was similar to that in the case 
of development of agriculture. The goal in the latter case was to

2 5



make farmer a better farmer. The goal, in the. field of cottage indus-- 
tries had also been to make an artisan a better artisan. In the case > 
of agriculture, better seeds and better agricultural practices were in
troduced and the demonstration farms were set up for the purpose. 
Similarly, in the case of industries the Community Projects had been 
setting up training-cwm-production centres for giving improved train
ing in the rural industries and the artisans who. had received such- 
training were given loans to buy the better types of tools and raw 
materials.

64. The representatives of the Ministry further informed the Com
mittee that the training had been attempted through different pro
grammes. Where there was a need of introduction of new skills in 
the fields and where the artisans did not exist, institutional. training 
arrangements were laid down and training centres were opened. 
Where it was a question of improving the existing skills some teams 
were organised to go to the villages and give necessary training. After 
finishing work in one place they move on to another village and so on. 
Under both these schemes up to March, 1956, about 56,000 artisans 
had received training. So far as the question of training to craft 
teachers was concerned, the representative added that enquiries from 
all the State Governments were made if they would need any assis
tance at the Centra] level and there was only one State i.e. Andhra 
which requested for some assistance. The other States stated that 
they had adequate number of craft teachers to man their training 
centres.

65. The Committee were informed that up to March. 1956, 1325 
production-cwm-training centres had been established in the country.

66. The representative of tlie Ministry further informed the Com
mittee that the Small Industries Service Institutes were taking steps 
towards the introduction of improved tools of production. In order 
to extend this knowledge to village artisans, the scheme of mobile 
workshops has been very effective. Instead of bringing the artisan to 
the institute, the mobile workshops take the knowledge to the door of 
the artisan. According to the present programme about 45 mobile 
workshops are to be put into commission, which means 15 units, each 
unit comprising of three sections or mobile workshops. One section 
deals with carpentry, another section with small lathes, drilling 
machines etc. and the third section with any special industry which 
may be important in a particular region. For instance, in Madras 
this section deals with footwear. In another place it will deal with 
electroplating, heat treatment etc. So far about ten such mobile 
workshops have been put up on the road. When they go to a parti
cular area, they stay in a central village for about 5 to 6 days and de
monstrate the working of the machines. The artisans are also allowed 
to handle the machines. In case there is sufficient response, training 
for a longer period is also arranged in the mobile workshop in a central' 
village. Thereafter arrangementis are made through the National 
Small Industries Corporation to supply those machines to the interest
ed artisans on payment by ihstalinents.
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67. The Committee were informed that the result obtained so far 
had been encouraging and that after the 45 mobile workshops have: 
gone into commission and the results assessed, tlie targets for the; 
whole country would be laid down.

68. The Committee feel that there is a shortage of trained techni
cians in the country and the arrangements made so far are not enough, 
to meet the requirements of trained technical teachers and craftsmen. 
The Committee, therefore, suggest that the services of the existing, 
training schools attached to various big factories in public sector at. 
Perambur, Sindri, Chittaranjan and also in the Defence Industries 
which have most modern macliinery should be utilised to the fullest 
extent. Further there are people technically trained who have retired 
from the army. They can be profitably absorbed in training jobs in 
the block areas. The Committee were glad to learn from the repre
sentative of the Ministry that the Small Scale industries Board had set. 
up a Committee with the representatives of various Ministries to go< 
into the entire question of requirements of artisans of various broad 
categories for small scale industries and to recommend as to what, 
extent these people could be trained by extending the facilities in the 
existing industrial undertakings and by opening new centres. The 
Committee hope that the recommendations of that Committee will be 
implemented without undue delay.

69. So far as the question of improving the skill of village artisans 
is concerned the Committee feel that unless satisfactory arrangements 
are made for the marketing of the goods produced by village crafts
men and providing them with necessary credit facilities, improvements 
in the village industries and crafts cannot be sustained and there is 
every danger of the village artisans again relapsing into the previous 
slate. The Committee, therefore, recommend that the development 
of village industries and village crafts should be followed side by side 
with the development of cooperatives in the villages to look after 
the needs of the village craftsmen especially in the matter of organi
sation, finance, guidance, equipment and marketing. The Committee 
have dealt with the question of development of cooperatives in the 
villages in a subsequent chapter.

£ . Miscellaneous

(a) Extent of unemployment in rural areas

(i) Survey
70. The representative of the Ministry informed the Committee 

that there had been no comprehensive survey made either by the 
Ministry or by any other organisation. The National Sample Survey 
Unit under the Ministry of Finance had conducted an employment 
survey and thiU covered areas included in the Community Projects and 
N.E.S. Blocks but the results were not made so far available and 
^ere expected by the end of 1956. One or two ad hoc enquiries 
^ere also made including an investigation by the P.E.O. There were, 
however, not proper investigations and were a sort, of easy study of 
rural employment.



(ii) Increase in employment in rural areas
71. The Ministry informed the Committee that it did not have 

an all-out programme to tackle unemployment and under-employ- 
zment. Rs. 1.25 lakhs were sanctioned for a Community Develop
ment Block of 100 villages for promotion of cottage industries during 
.the First Five Year Plan. Taking into consideration that about 
Rs. 1,000 were required for training and settling one artisan in an 
industry, Rs. i.25 lakhs could be used for providing employment to 
•only 125 persons in a block. In the case of Community Development 
•Blocks started during the Second Five Year Plan, this allotment has 
been further reduced to Rs. 50.000. It was expected that the All 
India Boards would concentrate their schemes in Community Deve
lopment Blocks and that would certainly promote employment. 
On account of the increased activities in agriculture, irrigation, 
school building, road construction, housing etc. an appreciable num- 
.ber of landless labour would also be getting additional employment.

72. To a question of the Committee if any scheme was framed to 
improve the economic condition of the landless labourer, unskilled 

.artisans and other poor people in the villages, the Ministry replied that 

.no special scheme had been framed for the betterment of such persons 
5)ut it was felt that with the multi-purpose development programme, 
increased employment facilities would be available to them under 
various development activities.

73. The representative of the Ministry informed the Committee 
■that although there was indication that increased employment had 
•come about in project areas, but the extent of increase in employment 
was difficult to guess and, therefore, it was not possible to give accurate 

;iigures. The representative further added that it was a fact that a dis
proportionate share of the benefit of the programme did accrue to the 
land owning classes in the rural areas as compared to landless classes. 
But it was not correct to say that the landless classes did not benclil 
because if an agricultural production programme was undertaken and 
successfully implemented it meant increased employment to the agri- 

> cultural labourers. So far as the artisan class was concerned it aiso 
benefited from an improvement in agriculture as it did produce a 
■greater demand for artisan class.

74. The Committee feel that a sort of rough estimate should have 
been made in the Community Development areas to assess the extent 
of unemployment and under-employment in each village or in each 

’■village Level Worker’s circle for guidance of the Project/Block Team
and to determine the extent of the problem to be tackled in that 
respect in the Project/Block areas. The services of university students, 
village teachers and other honorary workers could have been enlisted 
for that work without much expense. The Committee, therefore, 
recommend that action on these lines should be taken and the problem 
tackled in the light of the results of the survey in planned way by 

'fitting the un-employed and under-employed persons in the programme 
cottage industries and village crafts in each Block.
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<b) Bee-keeping
15. The Committee were informed that apiculture is one of the 

industries covered by the activities of Khadi and Village Industries 
Board and that they are taking it up in a concentrated and intensive 
way in areas which were suitable tor the same. The representative 
of the Ministry, however, did not have any specitic information with 
regard to the number of pro’ect and the farmers trained in the 
science of bee-keeping in tnc Coiuuiunity Development and N.E.S. 
Blocks.

76. The Committee feel that bee-keeping is not only important in 
that it provides additional employment and income but also because it 
increases agricultural production by facilitating pollination in field 
crops. The Committee, therefore, recommend that the Ministry should 
lake more interest in the development of Apiculture in the Block areas 
wherever there are good possibilities for its development by encourag
ing and training the farmers and other people in the villages in proper 
jnethods of bee keeping.
(c) Sericulture

77. The representative of the Ministry informed the Committee 
that sericulture was recommended as one of the industries to be taken 
up at the beginning of the Community Development Projects. Subse
quently after one or two years' experience, when a minimum pro
gramme for the development of village Industries was recommended to 
the State Governments, sericulture was one of the industries included 
therein to be taken up in all the blocks where the climate was suitable 
lor that purpose. The Committee were informed that considerable 
work in this field had been done in the project areas of Himachal 
Pradesh, Assam, Manipur, Mysore and Coorg.

78. A sub-Committee of the Estimates Committee which visited 
Pilot Development Project, Etawah observed that a number or villages 
in that project had taken to sericulture and were earning Rs. 30/- to 
Rs. 45/- per month per family without any additional cost. The 
eggs were supplied free of cost and the cocoons were collected by the 
Project authorities and sold to Dchra Dun Sericulture Farm for manu
facture of silk. The Project authorities had now decided to open a 
centre for hatching of eggs in the Project area itself.

79. The Committee suggest that in view of the financial poten
tiality of sericulture, the Ministry may consider the desirability of 
extending the rearing of silk worms to other Blocks where the climatic 
conditions are not unfavourable.
^d) Brick-kiln industry

80. The representative of the Ministry informed the Committee 
that the idea of manufacture of bricks was there right at the beginning 
înd considerable progress in that direction w'as made in U.P. A 

special pamphlet was prepared thereon and the U.P. scheme was for
warded to all the State Governments. The subject v/as also discussed 
■at a number of inter-State regional seminars and subsequently a
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Bumber of State Governments sent their representatives to U.P. to» 
study the working of brick-kilns. The success achieved in U.P. had. 
given a great impetus to the expansion of cooperative brick-kilns in 
other States like Bihar, Punjab, Bhopal and some parts of Rajasthan.

81. A sub-Committee of the Estimates Committee which visited 
Pilot Development Project, Etawah observed that each of the 15 Co
operative Unions in that Project was running a brick-kiln and was 
selling the bricks to the villages at reasonable price. This had greatly 
helped the villages in improving village sanitation and houses.

82. The Committee feel that in view of the importance of pucka 
bricks for construction of village drains, lanes, soakage pits, bath
rooms, urinals, hoses and other sanitary conveniences and above all 
to provide additional employment to landless labour in villages, more 
attention should be paid to the brick-kiln industry in the Block areas. 
The Committee, therefore, recommend that vigorous steps should be 
taken by the C.P.A. to develop brick-kiln industry on cooperative 
basis in all the Blocks under the N.E.S. on the same lines as in U.P.

(e) Wind Mills for Villages
83. The representative of the Ministry informed the Committee 

that the Council of Scientific and Industrial Research was examining 
the question of improving the designs of wind mills for rural areas 
with different velocity of wind. They had a sub-Committee—the 
Wind Power sub-Committee which was examining the question and 
collecting data. The idea was to utilise wind mills in case of wells for 
drinking water and irrigation wells. So far one wind mill was put up 
at Sonepat for water supply purposes and that was giving very satis
factory service. The estimates and costs were circulated to other 
States to consider the possibility of setting up similar wind mills.

84. The Committee feel that if suitable wind mills for rural areas 
could be designed by the Council of Scientific and Industrial Research 
at reasonable costs, they will be of great help in the rural areas in pro
moting cottage industry. The Committee, therefore, recommend that 
efforts in this direction should be intensified, so as to achieve concrete; 
results.
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VI. ADMINISTRATIVE INTELLIGENCE

A. Introduction

85. For a successful implementation of the Community Develop- 
smcnt Programme, it is necessary to have a well-knit machinery at all 
levels not only lor proper planning but also for watching the progress 
of implementation of the programme. One of the essential require
ments for this purpose is an organisational set up from which can 

'Cmaiiate all basic information relating to planning, execution and pro
gress. The set-up should be such as will be able to provide with mini
mum of delay basic and accurate data for guided action in the light of 
past achievements or failures, difficulties experienced in the process 
and future requirements. Unfortunately, however, lack of adequate 
and accurate data for the correct assessment of the progress made is 
otie of the vveakest links of the Community Dbvelopmcnt programme. 
There was a number of questions put by the Committee to which the 
reply received wiis that the information was not available with the 
C.P.A. In this connection, the following observations of the Pro
gramme Evaluation Organisation in their first Evaluation Report (May 
!954) are worth recording:

“Jt is an elementary requirement of planned community, pro
gramme that records and reports must be scrupulously 
attended to. Appropriate forms have to be devised and they 
have to be carefully maintained. Executive Officers at all 
levels are apt to overlook the essential need for ‘Paper work’ 
and to feel impatient and consequently indifferent about it. 
There is also an initial urge to ‘puff’ the results till it is 
realised that the new developmental administration has come 
10 stay and that no ‘puff’ can last for all time. It has taken 
more than a year for the need and importance of records to 
be appreciated. Several States have set themselves seriously 
to the task of evolving a simple yet adequate system of main
taining the necessary records. As yet the rationalization of 
appropriate forms is not complete, as the whole complex and 
routine of activities are unprecedented. The formulation of 
appropriate methods will no doubt, continue for some time, 
but an objective sense of responsibility in the matter of 
maintaining records and of framing reports must be created 
and nursed from the very start. To help the framers of 
developmental policy to assess the working of their schemes 
these records and reports are indispensable. In that sense 
they are an integral part of the work that all connected with 
developmental activity are expected to do. After an initial
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unfamiliarity an appropriate attitude on this subject is rrow 
being induced. Both for maintenance and for check and 
supervision of records a definite allocation of responsibilities 
will have to be thought of.”

86. In their Second Report (April 1955), also the Programme: 
Evaluation Organisation had an occasion to comment on this subject as. 
under:

“As the extension programme is a part of the scheme of 
planned development of the country its implementation and' 
progress should be capable of quantitative measurement at 
fairly frequent stages. To make this possible quantitative 
records have to be maintained. In most cases these are in 
the nature of noting down the implications of the activities of 
the extension staff itself. What is needed here is only an 
appreciation of the importance of quantitative record and the 
regularity of habit to maintain it. The feeling that main
tenance of records is an unnecessary botheration imposed by 
unimaginative theorists on practical men is gradually yielding 
place to a readiness to maintain what are conceded to be 
essential records. A series of relevant forms and registers 
have accordingly been approved by the Developmental autho
rities and these are waiting actual adoption in selected areas. 
The sooner this step is taken, and the more the basic rccords 
are relied upon for all quantitative reporting the better will 
it be for the planners and administrators themselves."
“Where the actions of the extension staff affcct the fort Lines 
of village people the maintenance of records becomes more 
difficult but on that account not less necessary. For instance, 
in almost every item of the developmental programme great 
reliance is placed on the method of demonstration, on the 
cultivators’ own farm or premises. Unless full records of 
these demonstrations are maintained they cannot be utilised 
for all they are worth. A new method often affects both the 
expenses and proceeds—the inputs and outputs—of an 
operation. Unless full details about these are available the 
extension staff will not be able to determine in a specific way 
the net advantages of an improvement.”

87. The importance of maintaining adequate and accurate records- 
cannot be overstressed. In this connection, the Committee were rather 
perturbed to note the following observations of the Programme Evalua
tion Organisation in their Second Report (April 1955):

“Even the yield figures are not always very carefully collected, 
arid the expense figures—cash, kind and labour—are main
tained only in exceptional cases.”
“Quantitative reporting, when it is resorted to, often tends to 
be very inexact. Thus while any work for which full or 
partial payment has to be made is normally measured and?
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checked by technically qualified personnel, th^re are several 
degrees of inaccuracy in some of the reported items. Thus- 
the number of participants in voluntary labour is more a 
cumulative calculation of man days, without too much insist-̂  
ence on the length of the working day or the quality of 
work. Even when work is measured by the piece, some 
departures from approved methods are resorted to which; 
vitiate the calculation of work done. S<.)metimes work is. 
inferred from a standard table of items, like say a well, and' 
their equivalent in hours of labour. Or instead of measuring: 
earthwork from the size of the pit an estimate of quantity 
spread or used is made. Whatever the method used may be* 
some clear directions for use of the method should be given 
and its operation should be checked. Progressively more: 
standardised methods of measurement should be adopted. 
Without such data the planning and organisation of works. 
based on voluntary labour cannot proceed a long way."

"A n'lOrc appreciative and conslruclive approach towards- 
quantitative records is necessary.”
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S8. The Committee regret to note that in spite of the emphasis-: 
rightly laid on the importance of adequate and accurate records by the* 
Programme Evaluation Organisation in their tŵo consecutive reports, 
not much progress was made in this direction, as is clear from the* 
following comments of the Programme Evaluation Organisation in their 
Third Report (April. 1956):

“Although awareness of the importance of records is steadily 
growing and attempts are being made to improve the system* 
of records, actual maintenance of records in the held is still 
rather unsatisfactory, in most cases. The feeling that records 
are an ‘unnecessary burden' if not a ‘hindrance’ to actual 
work, which is still commonly held by many a fieldman, has 
to give place to a genuine appreciation of their usefulness as- 
an aid in achieving the objectives of the programme before 
any material improvement can take place.”

“The status of maintenance of records in many areas ati 
present is not even sufficient for securing purely admmis- 
trative ends.”

“When the objectives of the programmes are conceived im 
terms of the all round social and economic development of an 
area and bringing all classes of people progressively under itŝ  
influence, a system of records which enables the fieldmen 
themselves to get some indication of the extent to whichs 
these objectives are being achieved is essential. There is, 
however, at the present time a wide gap between what iss



considered essential, in terms of the objectives of record keep
ing and what is considered practical in the field. For resolv
ing this gap some serious rethinking on the purpose of 
records, methods of record keeping, systems of maintenance 
and checking in the field are essential.”

89. The Committee are glad to note that the importance of stan
dardisation and proper maintenance of records has at last been fully 
realised, and that the C.P.A. has brought out a Draft Manual on 
Administrative Intelligence in December, 1955, wherein an effort has 
been made to standardise the records, returns and reports to be pre
pared at various levels. The Committee hope that no further time will 
be lost in implementing the various suggestions incorporated in the 
Draft Manual.

B. Machinery for Administrative Intelligence
(a) At Ihe Central Level

90. At the headquarters of the Ministry of Community Develop
ment there is a Progress and Planning Branch under the charge of a 
Progress and Planning Officer. This branch is responsible, among 
other things, for all work relating to Administrative Intelligence. The 
Progress and Planning Officer is assisted by staff consisting of a Com
munity Project OfFicer* (Rural Economics), a Research Officer, 
Economic Investigators, Statislical Assistants, Draftsmen, Tracers, 
Clerks etc. The Progress and Planning Branch is responsible for:—

(i) Timely preparation of consolidated All-India statistical 
statements of various types and under various heads, 
which involve—

(a) scrutiny, compilation and analysis of data contained in
the preliminary survey reports, quarterly progress
reports etc.;

(b) assessment of achievements in individual States against
all-India achievements;

(c) assessment of item-wise progress of expenditure against
‘pro-rata’ targets in different States;

(d) assessment of the quantum of non-project inputs in the
Community Projects and N.E.S. areas;

(e) compilation and processing of statistics of the personnel
employed in t*he Community Development and N.E.S.
Blocks; and

(f) correspondence with the State Governments seeking
clarification on any doubtful points, particularly in
the matter of reconciliation of discrepancies observed
in the reports and returns furnished by thenL______ _

*Post vacant.
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(ii) Car^ul analysis of the data with a view to studying the
inter-relationship of the various aspects of the pro
gramme, in other words, continuous and systematic 
study of the available factual information with a view 
to arriving at correct conclusions and detecting any 
inherent or apparent contradiction regarding the pro
gress of implementation of the programme under impor
tant heads like Government expenditure, people's contri
bution, physical achievements etc.;

(iii) Making available to all concerned the results of studies
indicated under (ii) above,

(iv) Examination and formulation of proposals for the conver
sion of N.E.S. Blocks into intensive Community 
Development Blocks;

(v) Preparation of ad hoc noteŝ  reports and statements for 
' the officers of the C.P.A.’ and others e.g., Members, 

Advisers and Officer of the Planning Commission; and
(vi ) Preparation of graphs and charts.

(b) At the State Level
91. The progress in setting up appropriate organisations at the 

State level is rather slow. The Fourth Development Commissioners’ 
Conference had recommended that the State Governments should 
proceed immediately with the appointment of trained and/or experi
enced staff both at the State Headquarters and at the Block Level for 
handling the work relating to administrative intelligence. The Third 
Joint Conference of Central and State Satisticians held in Calcutta 
in December, 1954 had recommended that statistical work relating 
to planning at the State level should appropriately be located in the 
State Statistical Bureaus which were now in existence in all the major 
States and which would work in close co-operation with the Planning 
Department and other Government agencies at State level. The Fourth 
Joint Conference held in New Delhi in December, 1955, reiterated its 
earlier recommendation.

92. The representative of the Ministry further informed the Com
mittee that a number of States had accepted the recommendation of the 
Ministry regarding the establishment of an Administrative Intelligence 
unit as an integral part of the State Statistical Bureau and some others 
were in the process of doing so. The Ministry had also suggested to the 
Central Statistical Organisation that the cost may be shared half and 
half, between the Centre and the States as recommended by the Plan
ning Commission. The matter was still under consideration of the 
Central Statistical Organisation biit the proposal was likely to 
materialise.

(c) At the District Level
93. So far as the Community Development Programme was con

cerned, the authorities at the district Ifvel did not yet form an integral
2249 L.S.—4
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part of the machinery for administrative intelligence but it was hoped 
that they will do so at a later date with the expansion of the programme.

rd) At the Project/Block Level.
94. The representative of the Ministry informed the Committee 

that a provision was made for the appointment of a Statistical Assistant 
at the Project/Block level and recruitments were taking place.

95. The Committee recommend that the work of setting up proper 
machinery for the collection and collation of the necessary data for the 
proper assessment of the Community Development Programme at 
various levels {viz. State, District, Project and Block) should be 
finalised as early as possible.

fe) Training Programme

96. The Committee were informed that a detailed scheme had been 
prepared for the training of 5,000 Statistical Assistants in the course of 
the Second Five Year Plan and that 4 or 5 training centres were being 
started for this purpose. It was also proposed to take the following 
action on the recommendations of the Fourth Development Commis
sioners’ Conference:

(i) To arrange a seminar of the Heads of State Administrative
Intelligence Units as early as possible:

(ii) To arrange at the C.P.A. Headquarters a programme of
training for the Statistical Officers/Assistants at the
State level; and

(iii) To organise regional training centres at appropriate places
from time to time.

97. The Committee suggest that some of the officials of the Pro
gress and Planning Branch attached to thjp Headquarters, should 
occasionally visit the Statistical Offices in various States to see that 
statistics are being compiled according to the instructions laid down. 
Similarly, the officials of the Statistical Offices in the States should check 
and supervise the statistics compiled by the V.L.Ws. to ensure accuracy.

C. Basic Survey and Planning
98. The importance of collecting the basic data about the existing 

set up of things for any planned development is well brought out in the 
following extract from the "Draft Manual on Administrative Intel
ligence” referred to earlier:

“A pre-requisite of any planned rational development is an 
intimate knowledge of the existing set-up of things, of the 
available resources both human and material of the vocations 
open to the people and of the social and cultural practices 
obtaining in the area. In view of the huge dimensions of 
the present programme, the necessity for conducting surveys 
in the Community Projects/Blocks and N.E.S. Blocks so as
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to obtain basic data on economic and social conditions, 
vviiich are closely related to the development programmes 
cannot be over-emphasised. The survey data, in particular, 
provide essential material on base-line data for a proper 
examination of the development programme and periodical 
assessment of the improvements effected in the block areas 
as a result of the development programme."

99. In view of the importance of the basic survey, the C.P.A. had 
-suggested to the State Governments as early as in April, 1952 that the 
latter should undertake a survey of the project areas as a first step to 
the formulation of actual schemes of Community Development. In . 
order to assist the State Governments in conducting these surveys, the
C.P.A. prepared and transmitted a detailed questionnaire for the village 
survey report calling for such basic information as nature of the soil 
and land utilization, rain-fall and irrigation facilities, occupational dis
tribution of population, livestock distribution, communication, literacy 
and education, health and sanitation, housing, co-operation etc. The
C.P.A. also indicated the sources from which the various types of 
information railed for in the questionnaire could be conveniently 
derived, and thereby economy in the cost of survey effected. Unfortu
nately, however, this suggestion has not been implemented fully by all 
the State Governments. The Committee suggest that special efforts 
should be made for the implementation of this suggestion by all the 
State Governments at a very eai'ly date.

100. At the Fourth Development Commissioners’ Conference it 
was agreed that the State Governments should send to the C.P.A. 
biockwise consolidated survey reports for each development block in 
the prescribed proforma, a copy of which is enclosed as Appendix I. 
Tho'r^h the biockwise consolidated survey reports may suffice as far 
as the C.P.A. is concerned, it is necessary that the State Governments 
nre,:)are village-wise survey reports originally planned. As a matter of 
fact, it would not be possible to prepare block survey reports properly 
u less and until village survey reports are completed. In regard to the 
block survey report proforma, the Committee suggest that the items 
indicated in the Appendix XI of their 38th Report may be suitably 
incorporated in the same.

D. Bench Mark Survey
101. The Programme Evaluation Organisation had undertaken a 

comprehensive rural survey called ‘The Bench Mark Survey” in 1954. 
The objective of the survey was to obtain information on (i) the extent 
of people’s participation in improved practices and in works of Com
munity Development, and (ii) the effects of adoption of such practices 
upon production, income, employment and levels of living of the rural 
population. The total number of villages selected for the Bench Mark 
Survey was approximately 200. The Committee would suggest that 
the machinery of the Programme Evaluation Organisation may, if 
necessary, be strengthened further to enable it to undertake some surveys

this nature.
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£. Records, Retnnis and Reports
102. In addition to the Block Survey Reports, the following records^ 

returns etc. bearing on the progress of the Community Develc^meot 
Programme are being prepared and maintained by Village L ev ^ :

(i) Records maintained by Village Level Workers;
(ii) Records maintained at the Project/Block level;
(iii) Monthly Progress Reports;
(iv) Quarterly Progress Reports; and
(v) Miscellaneous ad hoc surveys.

It is essential that the various records and reports are properly 
scrutinized, analysed and tabulated at appropriate levels.

103. With a view to systematising and standardising the records, 
that should be maintained at the village level, the Programme Evalua
tion Organisation have prepared, at the request of the Ministry of 
Community Development, an elaborate “Manual of Village Level 
Workers’ Records” which contains, among other things, a set of village 
and family forms and registers for the use of the Village Level Worker. 
The manual also contains instructions for filling up the forms and 
registers.

104. Froni the'records maintained by the Village Level Worker a 
monthly report is submitted by him to the respective Project/Block 
Development Officers. It is the duty of the Project/Block Officer to 
check the data contained in the V.L.W’s reports and submit to the 
State Government monthly and Quarterly Progress Reports in the 
prescribed forms. The State Governments, after careful scrutiny and 
summarization, submit their monthly and Quarterly Progress Reports 
to the Ministry of Community Development. However, with the pro
gramme gaining momentum, the monthly reports are no longer required 
b̂  ̂ the Ministry and their submission has been discontinued though the 
State Governments continue to get these from the Blocks for their 
information and use. The Fourth Development Commissioners’ Con
ference held in Simla in May, 1955 decided that beginning with the 
quarter ending September, 1955, the State Governments should furnish 
to the C.P.A. consolidated quarterly progress reports separately for 
each series for the State as a whole in addition to the individual Block- 
wise reports as had been the practice hitherto. A separate profonna 
for the consolidated report was accordingly devised and circulated to 
the State Governments in October, 1955.

105. From the Quarterly Progress Reports and other material 
received in the Ministry, the following statements are prepared and 
circulated after the Quarterly statements have been checked, analysed 
and processed:—

(i) Summary statement regarding Government expenditure and 
People’s Contribution in the Community P r o j e c t s / Blocks 
and N.E.S. Blocks, All India;
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(!l) Physical achievements, people’s contribution and Govern
ment expenditure in Community Projects/Blocks and 
N.E.S. Blocks;

<iii) Progress of Government expenditure in the 1952-53 Com- 
munj^ Projects/Blocks. Ratio of Government expendi
ture to ‘Pro-rata’ targets;

(iv) Progress of Government expenditure in the 1953-54 Com
munity < Development Blocks; Ratio of Government 
expenditure to ‘Pro-rata’ targets;

(v) Assessment of achievements in the various Community
Projects/Blocks and N.E.S. Blocks; and

(vi) Statement showing the position of Extension Staff.
In addition, the following statements are also prepared and sent 

cto the Development Commissioners of each of the States each quarter:—
(vii) Summary assessment statement regarding the progress of

Government expenditure, people’s contribution, physical 
achievements, (and staff position) in the State concerned 
relative to All-India average performances;

(viii) Field-wise and state-wise summary assevssment statement 
regarding the progress of physical achievements relative 
to all-India average perforaiances.

106. The Committee have gone through the revised proforma for 
^ e  Quarterly Progress Report and find that it contains a lot of useful 
lanforniation. The brief outline of the proforma is given below:

I. GENERAL.
II. NARRATIVE SUMMARY.
III. FAMILIES BENEFITTED BY DEVELOPMENT WORK.
IV. PERSONNEL.
V. PROGRAMME:—

A. Agriculture and animal husbandry
(a) Distribution schemes—seeds, fertilizers and imple
ments.
<b) Animal Husbandry and Veterinary aid.
(c) Fisheries.
<d) Fruits.
(e) Vegetables.
(f) Afforestation.
(g) Compost pits dug.
(h) Demonstration held.

B. Irrigation.
C. Reclamation.
D. Health and Rural oanilaiiDii.
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B. Education.
F. Social Education.
G. Communication.
H. Rural Rrts, Crafts and Industries.
I. Co-operation.
J. Local Bodies.
K. Housing.

VI. PROJECT/BLOCK ADVISORY COMMHTEE.
VII. PROJECT BUDGET POSITION.

VIII. NON-PROJECT INPUTS.
IV. PEOPLE’S PARTICIPATION.
X. PROGRESS INDICATORS:—

A. Population.
B. Emigration and Immigration.
C. Occupational Distribution of Population.
D. Employment.
E. Production.
F. Living Conditions.

‘ G State of Indebtedness.
H. Co-operative Societies.

In regard , to item X of the proforma “Progress Indicators”, the 
Committee suggest that the items on the lines indicated in Appendix 
XI of their 38th Report may also be incorporated so as to make these 
indicators more exhaustive.

107. The Committee find that the annual reports of the Com
munity Projects Administration are very sketchy and do not give suffi
cient detailed information. They recommend that the annual reports 
should henceforth follow the pattern of the revised proforma for the 
Quarterly Progress Report. Similarly, it would prove useful as well 
as informative if each State Government compiles figures on various 
items of work blockwise, indicating the district in which the block is 
situated.

F. Physical measurement of achievements
108. The Committee examined the various statistical statements 

issued by the Ministry of Community Development regarding achieve
ments and the expenditure incurred thereon in different fields and found 
that no endeavour had been made to compare the actual expenditure 
under each head with the grant sanctioned or the physical achievements 
with the expenditure incurred or the target fixed. As it was not possi
ble to know, without these figures, whether the work done in the various 
States in respect of each item of activity was satisfactory or otherwise^
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the Ministry were asked to furnish the required information. The 
Ministry, however, explained that the targets of expenditure and the 
actual expenditure under each item of activity were not available with 
them. They stated that this information was available in respect of 
broad fields of activity, such as, irrigation, animal husbandry, reclama
tion etc., in case of Community Projects Development Blocks taken up 
in 1952-53 and 1953-54 only, and no information was available in 
respect of detailed activities like seeds distributed, fertilizers distributed 
etc In respect of C.D./N.E.S. Blocks after 1953-54 information in 
that connection was not available even for broad categories. It is 
unfortunate that it should be so.

109. As regards physical achievements, the Ministry explained that 
assessment of progress against targets presented considerable technical 
difficulties and that an expert sub-committee, consisting of the Heads of 
Statistical Bureaus of Bihar, U.P., Bombay, Punjab and West Bengal 
(Dy. Director) and the representatives of the Central Statistical Organi
sation, Government of India, Programme Evaluation Organisation and 
the Ministry of Community Development, had recently been appointed 
to examine the problem in great detail with a view to recommend a 
scientific method of assessing physical achievements.

Recommendations of Expert Sub-Committee

110. The main conclusions and recommendations of the Sub
committee were as shown below:—

(i) Planning in its real sense involved the fixation of targets
and that without targets planning could not be systemati
cally organised and executed.

(ii) The present provisional method of measuring progress
achieved in any block State on the basis of the average 
All-India standard of achievements was not fully satis
factory owing to the fact that the needs and require
ments as also the opportunities and resources for meet
ing such needs and requirements varied frequently from 
Block to Block and State to State.

(iii) All States should be asked to take up the question of
fixing targets in each sphere of activity for each block in 
the State.

(iv) For inter-State comparison of achievements, the Ministry
should prepare an index for each State on the basis of 
the set of weights and determined for the State as a 
whole in respect of the revised key indicated by the 
Development Commissioner of the State in consultation 
with the State Statistical Bureau.

111. Regarding the fixation of targets, the sub-Committee recom
mended that the work of the preparation of targets and allocation of 
weights should be completed before the end of the Second Year of the
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Second Five Year Plan in order that the compilation of the index oi 
achievement on the basis of targets and weights may commence from 
the beginning of the 3rd year of the Second Five Year Plan.

112. The Committee feel that a satisfactory method of physical 
assessment of the achievements should have been evolved earlier 
to facilitate comparative analysis of progress at different levels with a 
view to giving clear idea of work done in different Blocks in different 
States. They suggest that the recommendations of the sub-committee 
referred to above should now be implemented with the least possible 
delay.

113. With the limited data available with the Committee, a com
parative review was attempted by the Estimates Committee and it was 
found that there was great disparity in the performance of the various 
States. While some States had shown very good results under a large 
number of items, some had shown good results only under a few items 
and average or poor results under others. But there were some States 
which showed poor or disappointing results under almost all the items. 
A copy of the note containing this review, sketchy as it is, is enclosed 
herewith as a matter of interest as Appendix II. The Committee sug
gest that more detailed reviews of this type should be prepared and 
circulated to the State Governments by the C.P.A.
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V. MISCELLANEOUS
A. Distributioii of Imported Stores

(a) American aid for imported equipment
114. A Technical Co-operative Programme Agreement was enter

ed into in Januai^, 1952 between the Governments of India and the 
U.S.A. under which the latter agreed to provide financial and technical 
assistance for speeding up development projects in India. In pur
suance of this agreement, an operational agreement No. 8 was signed 
by the two Governments in May, 1952 under which the Government 
of U.S.A. agreed to make available to the Indo-American Technical 
Co-operative Fund a sum of $ 8,671,000 for the import of equipment 
required for the Community Projects started in 1952-53. Three 
supplementai7  agreements were later signed with the Technical Co
operative Mission to provide additional $ 4,169,000 for the import of 
equipment required for the Community Projects started in 1953-54 and
1954-55 and also some initial equipment and supplies required for the 
Community Development Blocks started in 1955-56. The size of the 
American aid for the fiscal year 1957 has not been definitely fixed but 
the Ministry propose to put forward a demand for 2 million dollars.
(b) Nature of imported equipment

115. A complete list of the equipment required for various puf- 
poses and indented for import is shown at Appendices III & IV. A 
perusal of the list will show that the equipment required is of various 
iypes and mainly consists of the following:

(a) Transport like jeeps, station wagons, pick-ups, trucks and
trailers.

(b) Agriculture and Reclamation equipment like tractors,
farming implements, rippers, power sprayers, dusters
and soil testing equipment.

(c) Irrigation equipment consisting of drilling rigs, pumpkg
sets, pipes, air compressors, jack hammer drills.

(d) Road making equipment like road rollers, concrete mixetSy
graders and scrapers.

(e) Audio-visual equipment such as mobile film projection!
units, ipidiascopes, tape recorders, public address sets^
hand cameras and cine cameras.

•

(f) Animal husbandry equipment like artificial insemination^
sets, refrigerators, thermos-flasks and microscopes.

(g) Health equipment like mobile health vans, obstetric beds,
primary health units and other hospital items.

(h) .Cottage industries equipment like lathes, milling machines,
gridding machines, engine lathe, electric furnaces.
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(c) Procedure for obtaining and Ji\trihnting the imported equipment

116. The C.P.A. plan the rcquircincnls of the State Governments 
for the ifuported equipment, receive firin demands from the State 
Governments, scrutinise the demands with reference to budget provi
sion. drav\ out spcciticalions and procure the equipment through the
D.Ci.S. ik D. and India Suppi> Mission and General Services Adminis
tration. Washington. On reccipt of the equipment at difTcrent pt>rts. 
the C .P.A. arrange to distribute it to the State (iovernments and 
account for it.

A st.atement showing the Statc-vMse distribution of equipment receiv- 
^  under the ‘*Dt>llar aid” for the C ommunity Development Progranunc 
is enclosed at Appendix \  . .State-wise distribution of audio-visual 
aid equipment is shown ai Appendix VI,

(d) Expenditure on imported equipment

117. The year-wise expendiiurc for the C ommunity Development 
Programme from the funds provided under operational agreement 
No. 8 and supplements thereto is as under; —

1952-5.1 3.196.778
195 .'̂ -54 2.579.557
1954-55 1.1 30.214
1955-56 4.391.101

Totai. % 11.297.650
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This excludes the expenditure of about 1.47 million dollars relat
ing to the Purchase .Authorities Indents issued during 1956-57.

118. The Ministry informed the Committee that the equipment 
manufactured in India is not imp(utcd under the Dollar aid. As a 
rule the Ministry' obtain import clearance from the Ministry of C'om- 
mcrce and Industry before indents are placed on India Supply Mission, 
Washington. Whenever indigenous angle exists for any equipment, 
the Ministry of C’ommerce and Industry' impose a ban on its export. 
The Committee were assured that the indigenous industries were not 
being adversely affected by the import of American equipment.

119. Regarding distribution of imported equipment to various 
States, the representative of the Ministry further informed the Com
mittee that the policy in that respect was somewhat erratic in the 
beginning but by trial and error they had arrived at some kind of an 
arrangement w'hich was comparatively satisfactory. He added that 
the American aid used for that purpose was defined in such a way as to 
make it more and more difficult for the Government of India to utilise 
it for purchasing all the equipment needed. They had thus been 
driven to the necessity of weeding out comparatively less necessary 
clement and the equipment that was beine imported now consisted of



a few recogniscii items like jeeps, road rollers and audio-visual equip 
ment. The rcprescntalive informed the C ommutec that when the pro
gramme was initiated the\ consulted the American Technical Mission, 
the Road Organisation of the Ministr> of Transport. Central Tractor 
Organisation. Ministr> of Education etc. aK>ut the equipment required 
under the various fields hut because v>f reduced American aid and the 
cutting down of Budget grant the demand had nov̂  been reduced to 
a bare minimum. The C ominiitec sueecst that an expert Committee 
of 2 or 4 persons should go into the mailer fn>m a broader angle and 
recommend rationalised distribution of equipment according to needs 
of the areas concerned. The feasibilit\ ot revising the agreement 
suitably b\ negotiation nught also be examined.

B. Small Siivtn]*̂  Movemrnt
120. The queslion of promoting the small savings movement in 

the Community t)cvclopmcnl and N.l ..S. Blocks was ctmsidered at the 
Fifth Development Commissioners’ C imference held at Namital in May 
1956 and the following measures were recommended: —

li) Sub-Committees of Block Advisory Committees may be 
constituted specially for the small savings movement 
and suitable non-ofhcials may be co-opted to these sub- 
( onimittees;

(ii) District Savings Committees may be considered to be sub
committees of the District IManning Committees in 
order that there may be an effective liaison between the 
savings tiiovement and the planning organisation;

(iii) With a view to facilitating the issue of savings certificates,
it is neccssary that at least one post office savings bank 
is opened in every block, if not already in existence;

(iv) The V illage l evel Workers should be given some training
either at the Extension Training C entres or through 
special lectures so that they may explain the aims and 
objects of the movement to the villagers; and

(V) The audio-visual equipment available in the block could 
be used for giving publicity to the savings movement.

The following observations were also made in this connection at 
the Conference;

(i) With a view to encouraging the people to save more, the
proceeds of small savings should be used, as far as 
possible, for development work locally and on what 
people generally consider their own projects.

(ii) Maximum co-ordination is needed among various Govern
ment agencies interested in mopping up of small savings 
in rural areas, viz., Nationalised Insurance, State Bank 
of India, Post Office Savings Bank, etc.



12L The Committee arc of the opinion that there is great scope 
for popularising the Smaii Savings movement in villages and suggest 
that this item may be included as one of the aims of the Community 
Development Programme and the village Panchayats should be en
couraged to take active interest in organising the small savings cam
paigns on the lines suggested by the Fifth Development Commissioners' 
Conference in their areas. The C ommittee also suggest that the re
sults achieved should be indicated in the Annual Reports of the C.P.A.

C. Drinkini; and Prohft»ilioB

122. The Coinmunit) Projects Administraiidn informed the Com- 
jnittee that no specific instructii>n had been issued to the officers and 
stiiff in the Conmiunity Development and N.E.S. Bh>cks to popularise 
prohibition. The representative of the Ministry, however, informed 
the C bnimittee that it was one of the items in their programme of 
"Social Education" which was meant for creating greater social con
sciousness. It was essentialh an educational pr<x:ess and as the pm* 
cess gained ground, useful results would be achieved, lie further 
added that from the reports received from a number of blocks it was 
found that .scK'ial education did have an clfect on the evil of drinking. 
One difficulty in achieving greater progress in that field, was that there 
were only two social education organisers to look after 100 vilU»ges. 
Another difficulty was that suflicienl number of women social educa
tion organisers were not forthcoming. Thus at least half of the [X)pu- 
lation remained outside the ambit of the scKial education programme. 
In regard to social evils it was much easier to make a Ix'ginning with 
women folk, and it was but proper that efforts should be directed to
wards that end.

123. The C ommittee find from the manual of ScKial Education 
Issued by the C.P.A. that one of the items in syllabus in the first test 
(stage) in social education reconmiended by the Ministry of Educa
tion. Government of India is "evils of drinking”. The C ommittee are 
of the opinion that the Social Education Organisers should lay greater 
stress than hitherto, on the eradication of various stxial evils such ak 
drinking wine, incurring heavy expenditure during social functions, 
addiction to Ganja, tobacco, opium, gambling, committing crimes, like 
cutting others’ crops or damaging it by letting one’s own cattle graze 
it or stealing away others' cattle and the like.

I). Hindi Names

124. The Committee notice that English names like "Community 
Projects”, "National Extension Service", "Bkx:k Development Officer”, 
“Social ^ucation Organiser” etc. are still being used and no serious 
thought seems to have been given to replace these by Hindi names. 
The representative of the Ministry informed the Committee, that the 
matter was discussed at the Fifth Development Commissioners' Con
ference held at Nainital in May, 1956 wherein it was suggested that
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English names should be replaced by Indian lerminoiogy as under 
which may be recorded in looU languages in different areas:—

“Gram Vikas Yojna” for “Community Project".
“Gram Seva Yojna” for “National Extension Service”.
"Gram Scvak” for “Village Level Worker”.

The representative further added that some of the Hindi names did 
not find acceptance and the names already used were found acceptable. 
It was thus a question of selecting something which would be readily 
acceptable to the States.

125. The Committee regret to note that although over 9 years 
have elapsed since India achieved independence, the question of hav
ing Hindi names which will catch tlie imagination of the |X*oplc and 
which will convcy something of the significance of the activities to the 
rural people has not yet been seriously thought of. The Committee 
feel that there might be many suitable names in .Sanskrit, and Buddhist 
literature or in kautiiya's works. The Ministry can also enlist the 
help of people who are in touch with the ancient culture and back
ground and who will be able to suggest something which people can 
readily accept and understand. The Committee suggest that the 
C P.A. should take early steps, in consultation with the Fducation 
Ministry to cvnKc suitable terminology in Hindi f(n replacing the 
existing l-nglish phrases vshich are not understood by the villagers, 
and which, ihcrelore. do not catch their imagination. Till such time 
as a suitable uniform tcrminologv is evt>lved. the individual .States may 
be allovved lo uUroduce Hindi naivK’s like (iram \ ikas Vo)na, (Irani 
Sudhar \'ojna, (iram Kalyan Yt)jna. if they so desire.
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F. VV<»rk loud of (trani Sevuks
126. At present one (iram Sevak holds chari’c of ten villages. 

The Third Deveiopmeni ( ommissioners' C onference held in May, 
1954. suggested that the charge should be a manageable one tt> enable 
the Clram .Sevak to establish elTeclive contact with the village people 
and recommended that 5()() families per village worker should be a 
manageable charge. The P.h.O.. also in view of the fact that the 
Gram Sevaks attention was primarily devoted to works programme, 
suggested the need for redetiniiion of the duties and functions of the 
Gram Sevaks.

127. Mr. M. I,. Wilson vsho recently submitted a rcpt)rt on the 
survey of Community Development Programme in India observed a.s 
under in this connection.

“It should be clearly recognised by all that (a) the Village 
Level Worker is an educator; (b) lie must have a programme 
and a plan for his ŵ orks based on the needs of the village 
people, otherwise his accomplishment will not be very great;



and (c) he must be regarded as a member of the 'block 
team who has as definite responsibilities to the villages to 
which he is assigned, as the Block Development Officer and 
other block staff."

128. Mr. Carl. C. Taylor in his critical analysis of India's Com
munity Development Programme also observed that the V.L.Ws. were 
over-burdened with chores and did not display too much genius for 
group and Community organisation.

129. The Committee understand from the C.P..A. that the entire 
question of work-load of the Village Level Worker was under exami
nation and as such the Committee recommend that the views of dif
ferent persons as reproduced above should be given full consideration 
and the work-load of Gram Sevak should be so fixed that he may be 
able to discharge his duties effectively instead of wa.sting his time and 
energy in doing things which were of minor importance. One way 
of doing that in the opinion of the Committee is that the work in con
nection with distribution of seeds and fertilizers in the villages which 
is at present done by the V.L.Ws.. should be entrusted to the Pan- 
chayats and Co-operatives in the villages wherever they exist. This 
will enable the V.L.Ws. to devote more time to extension worl. The 
feasibility of reducing the number of villages under the charge of a 
V.L.W. according to the number of families in each circle should also 
be examined. The Committee also suggest that the feasibility of 
providing a cycle to the V.L.W. to improve his mobility should also 
be examined.

F. Bhoodan Movement

130. One of the vcr\ pressing problems of the villages at present 
is the provision of land to the landless and it is, therefore, imperative 
that the land problem should be given important place in the pro
gramme of development of villages. The Development Commis
sioners' Conference held in May. 1956. considered the question 
v'hether the project staff in the Community Development and N.E.S. 
areas should take an interest in the Bhoodan movement and other 
constructive work. The Conference suggested that the Project staff 
were not expected to actual!) collect lands but could, perhaps, assist 
in the redistribution of land already collected by the Bhoodan workers 
and help to promote an atmosphere for Bh(x)dan.

131. The Committee feel that efforts could be made in giving short 
orientation training to the B.D.Os. with the help of Sarva Seva Sangh 
in tbe philosophy of Bhot^dan movement in the training centres for
B.D.Os., so that they may be of assistance in redistribution of land 
and in creating an atmosphere for Bhoodan in their Blocks. The 
Committee recommend tifat the Ministry should seriously consider this 
asnect and t.’ke suitable action in that direction.
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G. Publicity and Public Relations

(a) Publicity and public relations arrangements

132. Publicity arrangements of the Ministry of Community Deve
lopment are made through the Community Projects unit in the Press 
Information Bureau of the Ministry of Information and Broadcasting. 
This unit has its own organisation consisting of a Director, Deputy 
Director, two Assistant Directors, one Section Officer and other non- 
ga/ctted staff". The annual estimated expenditure for the year 1956-57 
is Rs. 19,762 for the gazetted staff and Rs. 20,841 for non-gazetted 
staff. The various media employed for publicity work are the press. 
Publications, photographs, films broadcast talks, posters and broad 
sheets, songs and dramas etc. Liaison is maintained with the State 
Governments, with T.C.A. and non-Governmental organisations both 
Indian and foreign for the publicity work.

(b) Information and Community Centres

133. The Fourth Development Commissioners' Conference, held 
in May, 1955, approved the programme to open 700 Information and 
Community Centres during the First Five Year Plan period and to 
organise such centres in most of the Blocks during the Second Five 
Year Plan period. During the year 1955-56 the scheme for organis
ing Information and Community Centres was finalised and 674 Com
munity Centres were established at Block headquarters in various 
States. The publicity material to these Centres is supplied free by the 
Community Projects Administration, the Ministry of Information and 
Broadcasting and the State Governments. In addition, the Block 
headquarters maintain basic information and exhibition material re
garding the particular Block in which it is located. Four model cen
tres have been establi.shed at Nilokheri. Sriniketan. Allahabad and 
Nowgong in 1955*56 to train the Social Education Organisers who 
will be in charge of the centres in their areas.

(c ) Publicity Literature

134. The literature issued by the Ministry of Community Deve
lopment is of iwo kinds—popular and technical. The former is meant 
for the common man and is published in English. Hindi and regional 
languages. The latter is meant for ĥe projects personnel and has 
been hitherto published in English. So far 53 publications of a techni
cal nature for the guidance and use of community development staff 
have been issued as shown in the list attached as Appendix \ 'I1. Of 
these, four publications are priced publications, the sale proceeds of 
which arc realised by the Ministry of Works. Housing and Supply and 
the rest are non-priced publications. The Ministry have also brought 
■out 13 popular publications as per list attached as Appendix VHI. 
Under the integrated publicity programme of the Ministrs of Infor
mation and Broadcasting, the cost of printing of these publications 
is borne by the Controller of Printing and Stationery.
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135. The Ministry have so far confined themselves to the issvur 
of literature relating to the concept of Community Projects. But the 
Fifth Development Commissioners' Conference, held in May, 1956, 
recommended for the provision of a special fund of Rs. one crore for 
supply of basic and cultural literature and other special educational 
material to project areas in accordance with the expansion programme 
for the community development visualised in the Second Five Year 
Plan.

(d) Production of Films.
136. The representative of the Ministry of Community Develop

ment informed the Committee that the Ministry were preparing films 
of particular activities in regard to irrigation, roads etc. through the 
Film Division of the Information and Broadcasting Ministry. In addi
tion, the Ministry of Agriculture and the Indian Council of Agricul
tural Research have also brought out a number of lilnis and they have 
a further programme for preparation of about 36 films during the 
course of next two years. Some State Ciovcrnment.s were also pre
paring their own lilnis. The representative further added that the 
publicity work was done by the Ministry of information and Broad
casting but the \sork relating to production of material for use of field 
workers wai> done by the Ministry itself. Other publicity work like 
films or publicity through radio and other media was the responsibility 
of the Ministry of Information and Broadcasting which was the com
mon service Ministr}̂  for that purpose employed by all Central Gov
ernment organisations.

137. While noting the efforts nuide so far to disseminate infor
mation about the Comniunilv Development Programme, the Commit
tee offer the following suggestions;

(i) Each State may be requested to bring out a small publi
cation in the regional language, indicating the progres.s 
made in diflerenl directions in the rural areas, during 
the First Five 'i ear Flan, and the targets aimed at dur
ing: the Second Pian.

The pamphlet should bring out in simple language 
the role that each village has to play in making the 
programme a success and thus in giving a concrete 
shape to Ciandhiji’s concept of ‘ Ramarajya”.

(ii) Pniduciion oj films.—7'hc Ministry should prepare some
lilnis of its own depicting special features of different 
areas nhere g(x>d work has been done and such films 
can be exchanged between different parts of the coun
try with a view to keeping the people aware of the 
progress in different parts.

(iii) The various publications depicting the activities of the
C ommunity Development Programme should be made 
available for sale at railway btK)k-stalls.
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H. The Future Administrative Set-up
138. According to the present arrangement, a block is first taken 

up for National Extension Service for a period of three years. There
after it has to be converted into a Community Development Block 
for another period of three years for a more intensive development. 
After this phase of intensive development is completed, the block is 
again to be converted into a National Extension Service Block and 
it is intended that this set up will remain as permanent one. At 
present, there are four distinct tiers of administrative machinery for 
the community development work, namely, the Village Level Worker, 
the Block Development Ofiicer, the Development Commissioner at the 
Stale level and the Community Projects Administration at the Centre. 
Alter the phase of intensive development is completed in all the blocks 
co’.ering the entire countr>’, the question will arise whether this 
deveiopmcni muchinjiv v.ill contiriue to operate in its present form 
or whether it will be absorbed in the normal administrative machinery. 
For insiancc, it may be possible to retain the Village Level Worker, but 
he may be given the work of being the secretary' of the village pancha- 
yat. Similarly, the Block Development Oflicer might also ^  retained 
and he may function as the secretary' of the District Board. In any 
case the developmental work cannot remain confined merely to the 
V.L.Ws., B.D.Os., Development Commissioners and the C.P.A.; it 
has to be extended to ail the branches of the Administration. A very 
close association of the different administrative departments including 
the revenue department vsith the development officers at various levels 
is absolutely necessary so that after the phase of intensive develop
ment is over, the administrative machinery does not fall into the 
nonnal bureaucratic rut. but continues to retain the enthusiasm and 
new approach created by the Community Development Programme.

l.^‘>. Tiic Committee suggest that the ( P.A. should give serious 
consideration to these aspects of the matter and evolve a suitable plan 
for the absorption iit the ne\ l̂y created development machinery into 
the ni>:mal adiiiinisir;ttive set up of the country, so that the advantages 
gained thereby do not prove to be a ephemeral.

140. In the same uav it v^ould be advisable to give serioiLs con
sideration It' the queslii>n as to sshat should be the minimum si/e of a 
village and whai permanent faciliiio in the fonn of k>cal self- 
government. peopl<;;s participation in developmental activities and 
other nuHlern amenities such a>. electricuv, selux̂ K'. hospitals or dLs- 
pensaries. maternity welfare etc, are to be provided. A clear concep
tion of a village unit and all round elTorts to stabilise it by giving all 
the modern amenities that are normally available in towns and cities 
^̂ ith a view to avoid the ctmtinuous emigration of village population 
to towns and cities appear to be necessary.

I. Conciwiion
141. riie Committee have completed their examination of the 

<-M»natcs of the C ommunity Projects .Administration. Thev have 
‘ 'ready presented three rejx»rts on the subjtxt and this is the fourth

22i9 L.S —5
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and the last of the series. The study of the various problems con
cerned with the Community Development Programme in India has 
been a fascinating one. India lives mostly in villages. Any move
ment designed to improve the conditions of the villages is, therefore, 
a national movement. It is, therefore, natural that this subject should 
evoke national interest. Whether the objective laid down before the 
country in the Constitution, viz. establishment of a welfare state, will 
be rc:'iiscd i i tlu future will depend to a great extent on
the success of this movement. As the Prime Minister has aptly said, 
“All over India, we have centres of human activity, which are like 
lamps spreadinii their light nioic and more in the surrounding dark
ness. This light has to grow till it covers ihc land". It is also neces
sary that these lamps burn steadily and brightly.

142. In their reports, the Committee had several occasions to 
criticise the slow j^rogrcss achieved in various spheres. While offering 
these criticisms, the Committee have also kept in view the difficulties 
encountered specially in the earlier stages of the programme. It is 
true that the programme had to start irom scratch, and that the gear
ing up of the administrative machinery from the concept of “Law and 
Order State” to the concept of “Welfare State” is necessarily a slow 
and diiiicult proccss. All the same the programme has aroused the 
expectations of the people. The ancient spirit of the Indian villages 
which was slumbering under the foreign rule has been awakened. The 
people are, therefore, impatient to see the concrete results. This new 
spirit is aptly described in the following observations of the Adminis
trator (now the Minister) in his speech at the 5th Development Com
missioners’ Conference:

“Now we are talking in terms of a new age. We remained 
the beast of burden for the whole of the world for a period 
of 200 years, because the Industrial Revolution by passed 
us. Today every one knows that a revolution far greater 
than the Industrial Revolution is round the corner in the form 
of atomic power that is coming to play its part in our life. 
Fortunately we are now a free agent and conscious agent 
and, therefore, we should be able to make both the revolu
tions come in one stroke. When that happens, it is elemen
tary common-sense that our people would not certainly per
mit us to think in terms of two wells for a thousand people, 
one docfor for 65,000 people and a thatched hut and a tree 
shade for a village school. They will not permit it. Our 
village people are also waking up and they are realising their 
powers. , Therefore, two sets of standards—one for the 
villages and another for the cities—will be untenable.

If this programme go.;s through, and I have no doubt that 
it will—because none in the world can resist it—one thing 
at least we are going to do. The villager is going to be 
awakened from his Kumbhakaram slumber. When 
that happens he will also know how to join together. We
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)have an All-India Farmers' Forum which is growing. 
Therefore let us not talk in terms of double standar^ 
between the cities and the villages. We have to think in 
terms of the same standard. This disparity is already 
increasing in the villages and 1 found it from my personal 
experience when for seven days 1 worked as a village level 
worker. We have helped the people who have land. We 
have done very little for the people who do not have land. 
The villager is still waiting for the Ambhar Charkha so that 
his wife "could spin some yarn and produce some cloth. 
These disparities have to be wiped out. Of course, we have 
to find the funds for maintaining the wheel of the Second 
Five Year Plan in motion—but if this wheel is kept in 
motion only at the expense of the poor, dumb :md mute 
villagers, something certainly is going to happen and it will 
not be good for anyone of u; particularly those who claim 
to be deciding the policies for the future and priorities for 
the future. The writing on the wail is quite clear.”

143. Here the Committee would like to stress one aspect of this 
•problem. During the course of the tours of the Sub-Committees of 
the Estimates Committee, it was noticed that there is a general tendency 
on the part of the officials dealing with the Community Development 
programme to give inadequacy of funds as one of the reasons for the 
slow progress in various spheres. In this connection, the Committee 
would like to draw their attention to the following observations of the 
iPrimc Minister:

“People talk of money and money is no doubt useful. 
But it is the human-being that counts in the end and it is the 
human-beings who have made history and who have 
advanced the humanity, not money. If we train and pre
pare the right type of human-beings in India, then the rest 
is easy.”

144. It would be well for every official dealing with the Com
munity Development Programme to remember that the funds ear
m ark^ for this programme during the First Plan were not fully
utilised. It would, therefore, not be proper to give this as an excuse
for slow progress in any sphere of activity. If the right type of leader
ship is created and if the co-operation of the people is sought in the 
right manner, the Committee are confident that money cannot stand 
in the way of progress.

145. It is however, very necessary to make periodical assessment 
‘Of the progress made in different directions. For this purpose certain 
criteria for assessing the success of the movement have to be laid down 
and the results achieved periodically tested with these criteria. The 
Committee are glad to observe that the Deputy Chairman of the Plan
in g  Commission while addressing the 5th Development Commis
sioners’ Conference in May, 1956 has indicated such criteria which can 
serve as a useful guide. The Committee reproduce these below;
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“Criteria for Assessing Success,
(i) Has the Extension Movement given a plan of improve

ment to every family in the countryside and is it assisting these* 
families to implement their plans? Evei7  family should 
make the optimum use of irrigation facilities, consolidation 
of holdings, contour-bunding, increased employment oppor
tunities, cottage industries, available social services (especially 
in education and health) and so on.

(ii) Is every family made fit to become a member of at 
least one co-operative society in its own right? An essential 
point is how the sections of the community which are not 
represented on a co-operative because they do n6t satisfy the 
tests of credit-worthiness can be rehabilitated and made credit
worthy. More broadly, is the Extension Movement benefit- 
ting the poorest sections of the villages and not only the 
stronger and more privileged classes? Are its services to all 
on an equitable basis?

(iii) To what extent the families in a village utilise a 
portion of their time for voluntary work for the benefit of 
the community? The aim should be to have permanent 
works of public benefit like village forests, improvement of 
grazing grounds, drinking water wells, roads, school build
ings etc. constructed with people's participation and main
tained by the village community.

(iv) Is there an active women’s and youth movement in 
the village?

(v) Have all the improvements in individual and commu
nal fife become part of the permanent life of the village and 
not a mere temporary phase?

(vi) Is the Extension Service in close and continuous 
touch with the most up-to-date research and agricultural 
teaching?

(vii) Is there economy and elRciency in the operation of 
the Extension Service  ̂ avoiding duplication, delay and over
lapping of administration?

Every progress report should give answer to these questions.”
146. In view of the fact that the instructions have been issued that 

every progress report should give answer to these questions, the Com
mittee recommend that in future Annual Reports of the C.P.A. should 
devote a special chapter in which answers to these questions should be 
given clearly and in detail state-wise and for the countrj^ as a whole. 
The Committee are sure that if satisfactory answers to these questions 
are forthcoming, it would not be difficult to implement the directive 
principles of State policy laid down in the Constitution and to realise 
the ideal of Welfare State.

BALVANTRAY, G. MEHTA, 
Chairman, Estimates Commitee;.

N ew  D e l h i;
The 22nd December, 1956!
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APPENDIX I

IProforma oj Block Survey Report for both C.D. and N.E.S. Blocks

a. GENERAL

(1) Name of State
(ii) Name of Block 
(iu) Type tif Block

C.D. or N.E.S.
(iv) Year of allotment
(v) Period to which the report relates

(vi) Location of Block: District
Tehsil

(attach sketch map, scale 1 inch=4 miles)
(vii) Block Headquarters 

'(viii) Area of Block (acres)
(ix) No, of villages in Block.
(x) Population

Total (No.)
Adult Males (No.)
Adult Females (No.)
No. of children under 5 years 
No. of children of age 5-16 years

(xi) No. of families in the Block
(xii) Principal towns with population

Town , Population
( 1) 
(2) 
(3)

2. OCCUPATIONAL DISTRIBUTION OF POPULATION
I. Agriculturists:

(a) Owner cultivators (No.)
(b) Non-cultivating owners (No.)
(c) Agricultural labourers (No.)

JI. Landless labourers.
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m . Skilled labourers and workers:
(a) Arts, crafts and cottage industry workers (No.)*
(b) Workers in urban small-scale industry (No.)
(c) Building trade workers (No.)
(d) Transport workers (No.)
(e) Others, specify (No.)

IV. Other occupations;
(a) School Teachers (No.)
(b) Persons engaged in administrative and supervisory

services (No.)
(c) Shopkeepers (No.)
(d) Others, specify (No.)

V. Give a brief note on the state of employment and un-employ
ment in the Block and state specifically with regard to the adult' 
male population in the age-group 18—55.

(a) No. of un-employed, and
(b) Unemployed as per cent of total adult male populaticm.

(%).
3. Regarding arts, crafts & cottage industry [item 2 III (a) above];
Please furnish the following further information:—

Type of industry No. of persons
engaged in

1. Weaving
2. Oil pressing
3. Blacksmithy
4. Pottery
5. Mat weaving
6. Toy making
7.
8.
9.

4. SOIL AND LAND UTILISATION
(a) Nature of soil
(b) Total area:

(i) in square miles
(ii) in acres

(c) Net sown area (acres)
(d) Area sown more than once (acres)
(e) Total crop area (acres) (c plus d)
(f) (Current fallows (acres)
<g) Area under forests (acres)
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(h) Cultivable waste land (acres)
(i) Barren and uncultivable land (acres)

5. RAINFALL AND IRRIGATION
A. Rainfall:

(i) Annual (inches)
(ii) Seasonal i.e., during crop season (inches)
(iii) Level of water table (feet).
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B. Irrigation:
(i) Wells
(ii) Tubewells
(iii) Tanks
(iv) Canals (miles)
(v) Other sources (specify)

Net area irrigated (acres)
Area irrigated mcflre than once (acres) 
Gross area irrigated (acres)

6. AGRICULTURAL PRODUCTION AND TRADE

Nos. Area Irrigated (acres)

Area under crops 
(acres)

Yi Id per 
acre (Its.)

Irrigated Unirrigated Irrigated Unirrigated

Production
(Totai
mds.)

1. Rice
2. Wheat
3.

(1) Nfrr.es of Crops Season of Please indicate 
whether major por
tion of the crop is 
exported or consum
ed internally.

Sowing Harvesting Marketing

I 2 3 4 5

1. Rice
2. Wheat
3. Gram
4. Cotton
5. Oilseeds
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I 2 3 4 5
6.
7. I
8.

(c) No. of regulated/wholesale markets.

7. AGRICULTURAL PRACTICES

Fertilisers and seeds Quantity used per 
year (mds.)

Crops for which used

(i) Chemical fertilizers 
(ammonium sulphate, 
super phosphate etc.)

(ii) Manures (cow-dung, oil
cake, town compost etc.)

<iii) Improved seeds.

8. LIVESTOCK AND VETERINARY SERVICES

(1) Live-stock:
A. Oxen

(a) Breeding bulls (No.)
(b) Working bullocks (No.)
(c) Cows (No.)
(d) Young stock (No.)

B. Buffaloes
(a) Male (No.)
(b) She buffaloes (No.)
(c) Young stock (No.)

C. Sheep (No.)
D. Goats (No.)
£. Horses and Ponies

(a) Horses (No.)
(b) Mares (No.)
(c) Young stock (No.)

<ii) Veterinary and Animal Husbandry Services:
(a) No. of Veterinary Dispensaries
(b) No. of Key Village Centres, if any
(c) No. of Artificial Insemination Centres not included un4er

(b) above.



9. SYSTEM OF LAND TENURE AND PATTERN OF LAND 
HOLDINGS

(i) System of land tenure.

5 ^

No. in each category , Ar a c >vered uader ach category
j (acres)

Zamindari
Ryotwari
Inams
Others

(ii) Pattern of land holdings
Size ot holdings No. of cuhivators Area covered (acresj

(acr:s) operating
Below 1
1 to 5
5 to 10
10 to 20
20 and above

10. COMMUNICATION
(i) Mileage of pacca roads
(ii) Mileage of kacha roads
(iii) No. of Railway Stations (mention line also)
(iv) Availability of Bus Service (mention numbev of routes and

buses available)
(v) Distance of Block Headquarters from the nearest Railway

Station/Bus Station/Airpore (miles).
(vi) No. of Post Offices.
(vii) No. of Telegraph Offices.

11. LITERACY AND EDUCATION
(i) Primary Schools: No. of Schools No. of Students

(a) Ordinary
(b) Junior Basic

(ii) Secondary Schools:
(a) Middle Ordinary
(b) Senior Basic

(iii) High Schools:
(a) Ordinary High
(b) Post Basic

(iv) Percentage of literacy
among adults <%)



12. HEALTH AND SANITATION
(i) No. of hospitals/dispensaries and number of beds provided for 

indoor patients.
(ii) No. of child welfare and maternity centres
(iii) Drinking water facilities:

(a) No. of wells
(b) No. of tanks
(c) Is drinking water supply sufficient?

(iv) Is drainage system satisfactory?

13. HOUSING
(i) No. of kacha houses
(ii) No. of pacca houses

6o

14. COOPERATION

Type of cooperative No. of members enrolled

Credit
Farming
Marketing
Multipurpose
Other, if any (specify)

16. LOCAL BODIES

(i) Panchayats and other 
statutory bodies

(ii) Non-statutory bodies 
like Village Councils, 
Vikas Mandals, etc.

16. REMARKS

No. No. of villages covered

Mention any special features of the block, for instance whether 
the block has been subjected to nature’s vagaries like cyclones, floods 
etc., during recent years and, if so, the cause and the extent of the 
damage.



Statement showing a comparative review of the performances ojf
various States.

As stated by the Community Projects Administration, the object 
of the Community Development Programjne is to secure the fullest 
development of the material and human resources of the rural areas, 
through co-operative effort of the people themselves in building the 
village community, assisted by the Government. The programme 
framed is, therefore, such as will lift the community to a higher level, 
and arouse in the people enthusiasm for new knowledge and new 
ways of life. As this object cannot be served by insistence on the 
achievement of targets, the C.P.A. do not do so, but they take steps 
to see that the average level of performance continues to increase 
everywhere.

2. The C.P.A. accordingly, publish statistics showing the physical 
achievements in each of t(K States under the various series of Com
munity Projects/Development Blocks and N.E.S, Blocks. The satis- 
tics published in their annual report for 1955-56 cover the period 
upto 30th September, 1955, but the statistics upto 31st March, 1956 
have since been compiled and circulated separately by the C.P.A. 
These statistics, which show the physical achievements expressed as. 
percentages of all-India achievements per 1,000 persons, exhibit the 
performance under different items of the programme. They alsa 
show the all-India achievements per 1,000 persons (in physical 
units) etc.

3. An examination of the statistics published by the C.P.A. with, 
a view to find out as to how far the work done in various States 
from the conmiencement of operations to date has been satisfactory 
and how the performance of one State compares with that of another 
presents certain difficulties. For administrative and other reasons- 
the allotment and phasing of blocks is not uniform in all the States. 
Thus, oiily Part A States have been allotted Blocks in all the series' 
of Community Projects/Development Blocks and N.E S. Blocks; the 
only exception being Madhya Pradesh which has not been allotted 
any Block in the 1956-56 series of N.E.S. Blocks. Out of 7 Part B 
States, 4, viz. Madhya Bharat, Mysore, Saurashtra and Travancore- 
Cochin, have not b ^ n  allotted any Block in one of the series. 
Amongst Part C States, only Bhopal and Himachal Pradesh have 
been allotted Blocks in all the series. Other States have been 
allotted Blocks in 3 to 5 of the series, except Jammu & Kashmir 
which has been allotted Blocks in only 2 series. The period of th e  
operation of the various series of Blocks also differs. For instance,, 
while 3i years* has been put in in the 1952-53 series of Community'
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-Project/Development Blocks on 31st March 1956, the work done in 
the 1955^6 series of N.E.S. Blocks upto that date has been for a 
period of 6 to 12 month:, only. It has also been noticed that while 
-very good work has been done on one item of work in a State in 
one series of Blocks little or no work has been done in that State 
in respect of that item in the other series. Another difficulty, which 
is remediable, but which makes the comparison between the perfor
mances of various States difficult, is the non-receipt of statistics 
from States. An important State like U.P. has not submitted 
figures for one of the series completely, while other states have not 
furnished figures for a number of items each.

4. Notwithstanding all the difficulties mentioned in the preceding 
para, an endeavour has been made to compare the performance of 
the various States and a note is enclosed at annexure A contaimng 
an analysis of the achievements of the various States under the 27 
items for which the statistics are published by the C.P.A. It is fully 
recognised that owing to geographical and economic conditions, 
peculiar needs and requirements and the opportunities and resources 
available, the performances of the various States will differ. For 
the same reasons, while one state will concentrate its energies in 
doing work under certain items, another State will take up some 
other items. For instance, a State which is already well advanced 
in agriculture, irrigation or literacy will not have much-to do under 
these items and will tackle some other items. But there is no reason 
why a State should show poor performance under almost all the 
items. A perusal of the annexure will shew great disparity in the 
achievements of the various States. Amongst Part A States, while 
appreciable progress has been made in Assam, Bihar, Andhra, Punjab 
and Orissa, the work done in U.P. has not been very encouraging. 
The performance of West Bengal has been rather poor and results 
are very disappointing in Bombay, Madras and Madhya Pradesh. 
So far as Part B States are concerned, good work has been done in 
Mysore, and Pepsu, Saurashtra and Rajasthan show fair progress 
under some of the items. The performances of Hyderabad and 
Madhya Bharat are rather poor. The most unsatisfactory work has, 
however, been done in Travancore-Cochin. In fact, except in 3 or 
4 cases, the percentages of achievement in this State are either 
insignificant or nil in all items. Some of the Part V* States like 
N.E.F.A., Ajmer and Coorg show some very creditable results. The 
performances of Delhi, Himachal Pradesh and Bhopal are also fair 
but Manipur, Tripura, Kutch and Vindhya Pradesh show very poor 
performances. The work done in Jammu & Kashmir was either 
insignificant or nil except under 2 or 3 items.

5. As the amount of Budget grant sanctioned for each kind of 
Community Project/Development Blocks and each kind of N.E.S. 
Blocks is the same in all States, the great disparity in the perfor
mance of various States requires explanation. But from a perusal
oi the published statistics it is difficult to resist the conclusion that 
11̂ ^  C.P.A. staff and the people had shown the same enthusiasm in 

all States there would have been far greater progress in various 
directions in the areas served.
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ANNEXURE A
1. Agriculture

(i) Seed distribution:
Delhi leads all the States in the matter of seed distribution with 

its high percentage of 732 in one of the series of blocks and 642 in 
another. Ajmer has also a high percentage of 716 in one of the 
series. Both these states were allotted blocks in only 3 out of (y 
series. The work done in Uttar Pradesh and PEPSU is also credit
able. Amongst other states, mention might be made of fairly good 
work done in Punjab, Andhra, Madhya Pradesh, Bihar, Madhya 
Bharat and Rajasthan. The work done in crther states was generally 
poor, particularly in Assam, Bombay, Madras, West Bengal, Bhopal,. 
Saurashtra, Coorg and Himachal Pradesh. Little or no work was 
done in Kutch, Manipur, Tripura, Jammu and Kashmir and 
Travancore-Cochin.
(ii) Fertiliser distribution:

Saurashtra, Mysore, Bihar and Coorg with their percentages of 
535, 815, 611 and 597 respectively in one of the series
show very satisfactory results along with Andhra where 
consistently good work has been done in all the series. Fairly 
good work has also been done in Madras, Punjab, PEPSU and 
Hyderabad. The work done in Bombay, Uttar Pradesh, Madhya 
Bharat, Travancore-Cochin and Delhi was generally poor, whereas 
little or no work was dcme in Assam, Rajasthan, Bhopal, Himachal 
Pradesh, Kutch, Manipur, Tripura, Vindhya Pradesh and NEFA.
(iii) Demonstrations held:

N.E.F.A., Andhra and Mysore held the largest number of demons
trations. The N.E.F.A. was allotted blocks in 4 out of 6 series, but 
its percentages in 2 of these were as high as 1404 and 1779. The 
percentages of Andhra were 901 and 510 in two out of the six series, 
whereas the percentages of Mysore were 1204, 619 and 491 in 3 onit 
of 5 series. Coorg which was allotted blocks in only 3 out of 6 
series has also high percentages of 588 and 409 in 2 of these series. 
The work done in Bihar, Orissa, Punjab, U.ttar Pradesh, PEPSU, 
Bhopal and Himachal Pradesh was also fairly good but that done 
in c*ther States was generally poor particularly that in Bombay,. 
Madras, Hyderabad, Saurashtra, Delhi, Manipur, Tripura and Jammu 
and Kashmir.
(iv) Area brought under fruits:

The area brought under fruit cultivation was largest in the 
Punjab. Its percentages of all India achievement per 1,000 persons 
were as high as 3780, 1003 and 406 in three of the series. Mysore 
too shows a very high percentage of 2380 in one of the series. Coorg 
which was allotted blocks in 3 out of 6 series also shows very good 
results with its percentages of 1006, 678 and 253 in these series-
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The performances of Himachal Pradesh and Andhra are equally 
good. Assam, Hyderabad, Madhya Bharat, Saurashtra and Kutch 
and N.E.F.A. have also done fairly good work, but the performances 
of other States are generally poor. The meet disappointing results 
are those of West Bengal, Ajmer, Bhopal, Manipur and Tripura 
while little or no work was done in Delhi.
(v) Area brought under Vegetables;

While no work was done in Delhi in respect of fruit cultivation, 
the area brought under vegetable cultivation was the largest in this 
State; being as high as 1878 per cent, in one of the series. The work 
done in Andhra, Orissa, and Coo*rg has also been very good. Assam, 
Bihar, Punjab, Uttar Pradesh, Mysore, Pepsu, Rajasthan, Saurashtra, 
Manipur and N.E.F.A. show fair progress, but the work done in 
Madras, Hyderabad, Bhopal, Himachal Pradesh, Kutch and Tripura 
has been very poor. The most unsatisfactory work has been done 
in Travancore-Cochin and Jammu and Kashmir,

H. Animal Husbandry
j(i) Breeding, Artificial Insemination and Key Village Centres

Started:
The work under this head has been very creditable in N.E.F.A. 

and Andhra States. The percentages of the former were as high as 
3522 and 2200 in 2 out of 4 series. The percentages of the latter 
were 620, 630, 800 and 2300 in 4 out of 6 series. The work done in 
Punjab, West Bengal, Hyderabad, and PEPSU has also been fairly 
good but other states show generally poor results, particularly, 
Bombay, Madras, Madhya Bharat, Mysore, Travancore-Cochin, 
Himachal Pradesh and Coorg. Uttar Pradesh, Manipur, and Delhi 
have done little or no work under this head.

(ii) Pedigree bulls supplied:
Ajmer, which was allotted blocks in 3 of the series shows an 

•extraordinarily high percentage of 3,486 in one of the series. Its 
percentage in one other series is 884. The N.E.F.A. which was 
allotted blocks in 4 series shows high percentage erf 885 and 719 in 
two of these series. The work done in Andhra, Uttar Pradesh and 
Saurashtra was also very good and that in Delhi, Punjab, PEPSU, 
Bombay and West Bengal fairly satisfactory. The performances of 
other states were generally poor; the most disappointing being 
those of Assam, Madhya Pradesh, Orissa, Hyderabad, Mysore, 
Rajasthan, and Coorg. Hardly any work was done in Bhopal, 
Travancore-Cochin, Kutch and Tripura and none whatsoever in 
Manipur.

<iii) Pedigree birds supplied:
Coorg leads all other states in this item of work, its percentages 

in 3 series of blocks allotted to it out of 6 being as high as 1223, 724 
rJpLoTT ^^sP^ctively. Very good work has also been done in Mysore, 
PEPSU, Andhra and Punjab. West Bengal, whose achievement in 
other items is poor shows very good results under this item. The 
performances of Assam, Bihar, Orissa, Ajmer andi Delhi are also
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fairly good, but the remaining states show poor results. The per
formances of Bombay, Madhya Pradesh, Madras, Uttar Pradesh, 
Hyderabad and Himachal Pradesh are rather poor and very little 
work was done in Rajasthan, Saurashtra, Vindhya Pradesh and 
Jammu and Kashmir. No work whatsoever was done in Madhya 
Bharat, Kutch and Manipur. Perhaps some of the states are not 
interested in this item of work.

HI. Additional Area brought under Irrigation
The work done in Assam in the matter of bringing the additional 

area under irrigation is very creditable with its percentages of 298, 
lOii, 907 and 855 in 4 out of the 6 series. Manipur was allotted 
blocks in 3 series and in one of these its percentage is as high as 
1630. Little or no work has, however, been done in this state in 
the other 2 series. Bihar, Uttar Pradesh and PEPSU have done very 
well and the work done in Ajmer and Punjab may also be consider
ed to be fairly satisfactory. The performances of other states are 

. generally poor, particularly those of Bombay, Madhya Pradesh, 
Mysore,* Madras, West Bengal, Bhopal Himachal Pradesh, Vindhya 
Pradesh and N.E.F.A. Hardly any work was dcflie in Travancore- 
Cochin, Tripura and Jammu and Kashmir.

IV. Reclamation
(i) Area Reclaimed:

The largest area reclaimed was that in Bhopal with its very 
high percentages of 3640 and 2093 in two of the series. Next comes 
N.E.F.A. with its equally high percentages of 3852, 746 and 159 in 3 
out of 5 series. The work done in PEPSU with its percentages of 
245, 319, 324, 390 and 1933 in 5 out of 6 series and that in Andhra, 
Punjab, Madhya Pradesh, Coorg, Vindhya Pradesh and Kutch with 
sufficiently high percentages was also fairly good. The work done 
in other states was generally poor, the most disappointing being 
that in Madras, West Bengal, Madhya Bharat, Saurashtra, Himachal 
Pradesh, Manipur and Tripura. Little or no work was done in 
Jammu and Kashmir and Travancore-Cochin.

V. Health and Rural Sanitation 
<i) Drinking water wells constructed:

There are no extraordinary results under this head but Assam, 
Bihar and Orissa have done very good work. The work done in 
Punjab, Uttar Pradesh, West Bengal, Rajasthan, Bhopal, Coorg, 
Himachal Pradesh, Tripura, and N.E.F.A. has also been fairly satis
factory but Hyderabad, Mysore, PEPSU and Bombay show very 
poor results. As in other cases, the performances of Travoncore- 
Cochin and Jammu and Keishmir are most unsatisfactory,

(ii) Drinking Water Wells Renovated:
The performance of Himachal Pardesh with its high percentages 

of 1218 and 1122 in 2 out of 6 series is the best in all states. Andhra, 
Assam, Bihar and Coorg have done very well and the work done in 
Orissa, Punjab, U. P., Mysore, Rajasthan, Manipur and N.E.F.A. 
was also fairly good. Bombay, Madras, Madhya Pradesh, Hyderabad,



Madhya Bharat, West Bengal, Pepsu, Saurashtra, and Kutch show 
rather poor results. The performances of Travancore-Cochin and 
J, & K. are the poorest in all states.
(iii) Drains Constructed:

N.E.F.A. with its high percentages of 845, 2573 and 335 in 3 out 
of 4 series of blocks allotted to it leads all other states in the matter 
of construction of drains, followed by Delhi which has equally high 
percentages of 1166 and 1470 in 2 out of 3 series. Assam, Orissa, 
Andhra, Ccorg and Punjab have also shown good results. Fairly 
satisfactory work has also been done in Bihar, PEPSU and West 
Bengal. The performances of Bombay, Madhya Pradesh, Madras, 
U.P., Madhya Bharat, Rajasthan, Ajmer, Bhopal and V. P. have 
been very poor and no work has practically been done in Sau
rashtra, Travancore-Cochin, Bhopal, Kutch, and Jammu & Kashmir.

(iv) Latrines Constructed:
The consistently good work dcme in Assam in 5 out of 6 series is 

very creditable but no work has so far been done in that State in the 
1955-56 series of N.E.S. blocks. N.E.F.A. and Delhi which were allot
ted blocks in 4 and 3 series respectively show high percentages of 
work done. The work done in Andhra, Mysore, Orissa, Bihar, West 
Bengal and Travancore-Ccchin is also fairly good but other states 
show poor results particularly, Madhya Pradesh, Punjab, Madhya 
Bharat, PEPSU, Saurashtra, Kutch, Manipur and Vindhya Pradesh. 
Hardly any work was done in Bhopal.

VI. Education
(i) New Schools opened:

Excepting U.P. & T.C. all states have made fairly good progress 
in this item of work. The most outstanding work has, however, 
been done in Ajmer, Bhopal and Saurashtra. Assam and Madhya 
Bharat have also done good work. The most disappointing perfor
mance is that of Uttar Pradesh and as in other cases no work was 
done in Travancore-Cochin.
(ii) Ordinary Schools converted into basic type:

Ajmer which was allotted blocks in only 3 out of 6 series tops all 
other states in this item of work with its very high percentages of 
4,800 and 617 in 2 out of 3 series. Very good work has also been 
done in Andhra, Saurashtra and Rajasthan. The performances of 
Assam, Bihar, Madras, Orissa, PEPSU, Delhi Coorg, Jammu & 
Kashmir are also fairly good but those of Bombay, Bhopal, U.P. 
Punjab, Mysc«*e, Himachal Pradesh, Tripura, N.E.F.A. and Vindhya 
Pradesh are poor. No work was done in Travancore-Cochin whose 
percentage are 6, 6 and 3 respectively in 3 series and none whatso
ever in Manipur.

VII. Social Education
(i) Adult education centres Started:

Ajmer takes the lead in the matter of starting adult education 
centres with its high percentages of 608, 307 and 911 in the 3 block?
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allotted to it. Orissa’s perfonnance is also very good and a majority 
of other States show fairly good progress. TTie results shcmm ^  
Madras and U.P. are poor. Travancore-Cochin’s and J. & K.’s 
performances are the poorest amongst all the states.
(ii) Adults trained/under training:

Most of the states have generally done satisfactory work under 
this item. Orissa, Bihar and Ajmer, however, top the list. The 
work done in Madhya Pradesh, Punjab, Coorg and Kutch has gener- 
rally been poor. IVavancore-Cochin has very low percentages and 
practically no work was done in Jammu & Kashmir.
(iii) Units of peoples* organisations developed:

Andhra, Bihar, Ajmer and Himachal Pradesh have done very 
good work under this item. PEPSU & U.P. might also be men
tioned for their good work. Some of the other states have done fairly 
well. On the other hand, the performances of Bombay, Madhya 
Pradesh, Madras, Mysore, Manipur, N.E.F.A. & Travancore-Cochin 
were poor with Jammu & Kashmir coming at the bottom.
(iv) Community Centres Started:

Andhra and Ajmer take the lead in the matter of starting com
munity centres with their percentages much higher than those of 
other states. Good work has also been done in Bihar, Orissa and 
PEPSU. UP., Hyderabad, Saurashtra, Rajasthan, Himachal Pradesh, 
Bhopal and Assam also show fair progress, but the work done in 
Madras, Tripura, Travancore-Cochin was poor. Little or no work 
was done in Jammu and Kashmir.

VIII. Communications
(i) Pucca Roads constructed:

Mysore tops all other states in this item of work. Some of the 
Part ‘C’ States, like N.E.F.A., Ajmer and Coorg also show very good 
progress though these were allotted blocks in only 4 or 3 out of 6 
series. Madhya Bharat, Andhra, Madras, Bhopal, Delhi and 
Himachal Pradesh also show very good results. Himachal Pradesh did 
no work whatsoever in 4 out of 6 series of blocks; in the 5th its per
centage is 85, but in the 6th it has the highest percentage of 1642. 
Similarly N.E.F.A. was allotted blocks in 4 series in two of which no 
work was done, but in the other two its percentages are as high as 
692 and 1542. The work done in Orissa, Vindhya Pradesh and Kutch 
was also fairly good. Travancore-Cochin, where little or no work 
has been done in other items, shows percentage of 100, 0, 120, 100 and 
200 under this item. The work done in other states was poor, parti
cularly, in Assam, Bombay, U.P., West Bengal, PEPSU, Rajasthan, 
Saurashtra and Manipur. It is strange that hardly any work was 
done in Bihar under this item. No work whatsoever was done in 
Tripura.
(ii) Kutcha Roads Constructed:

Coorg’s performance is only 3 cnit of 6 series and exceeds that of 
other states; its percentages in the 3 series being 1502, 1683 and 859 
respectively. N.E.F.A. and Himachal Pradesh come next with their 
percentages of 717, 2051 and 209 in 4 out of 5 series and of 1212, 514

2249 L.S.—6
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and 604 in 3 out of 6 series. Other states which have done well are 
Assam, Punjab, Mysore and Bhopal. Fairly good work has also been 
done in Orissa, U.P., Rajasthan, Pepsu, Manipur, Vindhya Pradesh 
and Tripura. The performances of other states are generally poor, 
particularly those of Bombay, Madhya Pradesh, Madras and Sau- 
rashtra. Practically no work was done in Kutch.

IX. Housing
(i) New houses constructed:

The work done in Assam under this item is very creditable with 
its extraordinarily high percentage of 5050 in one of the series. 
N.E.F.A. also has a high percentage of 2583 in c îe of the series. 
Ajmer, Delhi, PEPSU, Punjab and Coorg have also done good work. 
The progress made in Andhra, Bihar, Bombay, Madras, Madhya 
Pradesh, Orissa, Madhya Bharat, Rajasthan, Saurashtra, Tripura, 
Himachal Pradesh and Vindhya Pradesh was poor and no work was 
done in Mysore, Travancore-Cochin and Jammu and Kashmir. Many 
of the states have not furnished figures for one or more series under 
this item.

(ii) Old houses reconditioned:

Here also many of the states have not furnished figures for one or 
more of the series. Ajmer with its high percentage of 2,523 in one 
of the series leads all other states. It has done no work in another 
series and its results for the 3rd are not available. Some appreciable 
work has also been done in U.P. and Hyderabad, but a great majority 
of states have done very little or no work under this item.

X. Arts and Crafts

(i) Demonstration-cum-training centres started:

Ajmer has started the largest number of centres, with its per
centages of 1150 and 2200 in 2 out of 3 series for which the figures 
are available. Very good work has also been done in Andhra, 
Assam, Orissa, Punjab, Saurashtra and N.E.F.A. The progress made 
in other states is very poor, the most disappointing being that in 
Bombay, Madras, West Bengal, Madhya Bharat, Mysore, Coorg, 
Delhi, H.P., Kutch and Jammu and Kashmir.

(ii) New co-operative societies started:

There are no extraordinary results under this item. The per
formances of Ajmer, Bihar, U.P., PEPSU, Delhi, Punjab, and 
Rajasthan are very good. Fairly satisfactory wc«:k has also been 
done in Assam, Orissa, Hyderabad, Saurashtra, Coorg and Himachal 
Pradesh. The performances of other states are generally poor, 
particularly those of Andhra Bombay, Madhya Pradesh, West 
Bengal, Mysore, Bhopal, Kutch, Manipur, Tripura, Vindhya Pradesh 
and Travancore-Cochin. Practically no work was done in Jammu 
and Kashmir.
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(iii) New members enrolled in co>operative societies:
In the matter of enrolment of new members in Co-operative 

societies, Orissa, Coorg, Ajmer, and Assam have done very good 
work. Mention might also be made of work done in Andhra, Bihar, 
Madras, Punjab, U.P., Rajasthan, Himachal Pradesh and Delhi. 
Other states show poor performances, particularly Madhya Pradesh, 
West Bengal, Bhopal, Kutch, Manipur, Vindhya Pradesh and 
Travancore-Cochin. Practically no work was done in N.E.F.A. under 
this item.
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Statement showing types of equipment indented for import under 
the Technical Co-operation Mission Dollar Aid.

APPENDIX III

EQUIPMENT
Transport

1. Jeeps
2. Pick-up Trucks
3. Station Wagons
4. Out-Board Motor
5. Jeep Truck  ̂ ton
6. Truck 3 ton capacity, 4 wheel drive
7. Truck 5 ton capacity
8. Water Tanker
9. Mobile Machine Shop

Social Education

10. Mobile Cinema Vans
11. Cinema Trailer Set consisting of:

a. Two wheel Trailer
b. Portable Gasoline Generator
c. Mention Picture Projector 16. m.m.
d. 35 m.m. Film Strip Projector
e. 150 ft. of Cable

12. Turn Table Gramophone with Microphone
13. Tape Recorders
14. Hand Camera Rollieflex
15. Battery Operated Public Address Sets
16. Epidiascopes
17. Film Unit
18. Film Strip Projector 35 m.m. Kerosene Operated
19. Hand Cameras

Communication

20. Road Rollers 8—10 tons Diesel
21. Concrete Mixers 7 Cft.
22. Road Rollers 6—8 tons capacity Diesel worked.
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7i
Reclamation

2S. Tractor D-7 80-85 H.P.
24. Motor Grader
25. Ripper
26. Tractor D-4 with Bulldozer

Irrigation Well Boring Equipment
27. Portable Air Compressors
28. Jack Hammer Drills
29. Steel Drive Pipe 10 " Dia
30. Steel Drive Pipe 8' Dia
31. Submersible Pumps
32. Rotary Rigs

Agriculture and Animal Husbandary

33. Tractor D-4 type without Bulldozer 40—45 H.P.
34. Brush Breaking Plows for attachment to above Tractor
35. Tractor Plows for attachment to above Tractor
36. Disc Plows for attachment to above Tractor
37. Disc Tillors for attachment to above Tractors
38. Offset Disc Harrow for attachment to above Tractor
39. Carrier Cultivates for attachment to above Tractor
40. Grain Drill for attachment to above Tractor
41. Grain Binders for attachment to above Tractor
42. Threshing Machine for attachment to above Tractor
43. Power Sprayers
44. Power Duster
45. Soil Testing Kits
46. Rubber Roll Rice Huller Steel Machine
47. Rice Hullers Hand Operated
48. Rice Hullers Hand Operated Wooden type
49. Rotary Hoes
50. Refrigerators Kerosene Operated
51. Thermoflasks
52. Artificial Insemination Sets
53. Lmasculatoms
54. Heavy duty Syringes
55. General purposes wheel type Tractor 28—30 H.P.
56. Rear Mounted Blade for attachment to above
57. Offset Disc Harrow for attachment to above
58. Mounted Disc Plow for attachment to above
59. Mounted Soil Scope for attachment to above



60. Mounted Cultivator for attachment to above
61. Mounted Tiller for att-ichment to above
62. Mould Board Plow for attachment to above
63. Tow Row Middle Buster for attachment to above
64. Two wheel Garden type Tractors 5 H.P.

Cottage Industries Equipment
65. Precision Grinding Machine
66. Hoat Treatment Furnacc
67. Drilling Machines 
'68. Engine Lathes
69. Universal Milling Machines
70. Electric Welding Plants.

Health
71. Clinic Cars
72. Microscope Binoculars
73. Obstetric Beds
74. X-Ray Equipment
75. Primary Health Unit
76. Pressure Sterilizers
77. Portable Sterilizers
78. Haemocytometers
79. Photometers
80. Haemoglobinometers
81. Mobile Health Vans

Administrative Intelligence
82. Calculating Machine. Electrically operated.
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APPENDIX IV

Statement of equipment yet to be received against indents placed

Total funds provided under the Agreement 
Cost of equipmert already received

$ 12,771,860,00
$ 8-6 million 
(Approximate)

Equipment yet to be received, detailed below; $ 4*2 million
(approximate)

S. Equipment
Ne.

Qty. Remarks

1 J e e p ................................... 603

2 Station Wagons T2

3 Pick-up Trucks . . . . 6

4 Jeep spares . . . . 1445 Sets

5 Cinema Trailer Set;. 236

6 Portable Gast>!inc Generating Sets .
7 Tape Recorders . . . . 564
8 Hand Cameras . . . . 501

9 Epidiascopes . . . . 579
10 Battery Operated Public Address Sets . MI
11 Microphones . . . . 6co
12 Record Players . . . . 600

13 Audio Vans. . . . . 1

14 Tractor D~7 . . . . 2

15 General Purposes Wheel Tractors 20̂ 28
H. P. 9

16 Farming Implements for the above Lot

17 Tractors D“4 " . . . . 8
18 Artificial Insemination Sets . 2209

19 Refrigerators Kerosene Operated . 293

20 Thermoflasks . . . . 2364

21 Traction Dynometers . 3
22 Motor Graders . . . . 3
23 Road Rollers ! . . . 21
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24 Sheep Foot Rollers
25 Concrete Mixers .
26 Mobile Health Vans
27 Portable X-Ray Sets
28 Vibrating Soil Compactors
29 Microscopes Binoculars.
30 Obstetric Beds
31 Sterilizers of sorts
32, Haemocytometers
33 Haemoglobinometers
34 Centrifuges
35 Rotary Bon Saw .
36 Albucomper Fracture & Orthophedic Table
37 Light Surgical Major Ceiling suspending.
38 Submersible Pumps . . . .
39 Electrical Equipment for West Bengal
40 Printing Press Machinery for Nilokheri .
41 Cottage Industry Equipment for Orissa
42

43
44

45

Air Compressors with Jack Hammer 
D r i l l s ............................................

Printing Press Machinery for Faridabad.
Percussion Drilling Rigs with acces

sories . . . . .
Truck Mounted Reverse Circulating 

Rotary Drills with accessories .
46 Trucks 14000 lbs. 4 wheel drive
47 Calculating Machines .
48 Medical Books

2

3
27
4
2

»3
8

30

44
18

25
I

I

I

6
Lot. 
Parts 
10 Items

8
Parts

I

8

50

34
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Statement showing the Summary of Conclusions!Recommendations.

APPENDIX IX

S, No. Ref. to Para No. Sununary of
of the Report Conclusions

Recommendat ions

1 20 & 21 . . The Committee would like to point out that unless
co-operative marketing is developed rapidly 
the efFons for improving the village industries will 
prove to be abortive.

2 25 and 25(1) The Committee note that the progress so far made
in the development of co-operative organisations 
in the Project and N. E. S. areas has been un
even. The Committee, therefore, recommend 
that for the organisation of the Co-operative 
Societies the Ministry should :

(a) Lay down a definite minimum programme to 
be followed uniformly in all the blocks on the 
lines recommended by the State Co-operative 
Ministers* Conference and the Rural Credit 
Survey Committee, emphasising that the co
operatives as far as possibl' should be evolved out 
of the felt needs of the people themselves and 
should be able to stand on their own feet without 
too much of official patronage.

(6) Make necessary arrangements for the] col
lection of data in respect of the following to assess 
the progress in the blocks as recommended by 
Fifth Development Commissioners* Conference 
held in May, 1956 ;
(1) Number of new co-operative societies

started ;
(2) Npmber of new members enrolled in new 

and existing co-operative societies ;
(3) Amount of share capital raised from 

members ;
(4) Names, quantity and value of agricultural 

commodities marketed through primary 
marketing societies; and

(5) Number of godowns coostructed by co
operative societies.

8 6



«7

(c) Further information should also be collec
ted in respect of the societies existing in the 
block areas prior to the start of Community 
Development Programme to facilitate 
comparision.

25(«) b The Committee recommend that a programme of 
co-operative > ducation on the lines of that 
launched in Etawah Pilot Project U. P. should 
be chalked out for other Blocks also specially 
emphasising the need to transform the outlook 
of the people so that they do not indulge in any 
wasteful or extravagant expenditure on social 
and religious ceremonies and to inculcate the 
habit of thrift by popularising the National
Savings Certificates Scheme in the Block areas.

23(m) • In regard to credit facilities the Committee suggest
that the following recommendations of the Fifth 
Development Commissioners* Conference
should be implemented ;

t*

(а) Both the taccavi and co-opcrauvc credit
should be expanded as far as possible and 
the State Governments should ensure that 
there is no duplication in the advance
of loans from co-operatives and Govern
ment sources.

(б) Rules and regulations relatig to taccavi 
should be examined and liberalised as far as 
possible with a view to providing adequate 
credit to the so called non-creditworthy 
applicants. ^

(c) Uniformity in the rate of interest charged ■ 
by the Co-operative Societies should be 
brought about.

Further, the recommendations of the Rural Credit 
Survey Committee to extend loans for credit
worthy purposes as distinguished from credit
worthy persofjs should be made widely applicable 
to the grant of loans for productive purposes and 
in the field of agriculture co-operative credit 
and co-operative marketing should go htnd in 
hand as rightly recommended by the Programme 
Evaluation Organisation.

25(w) • The Committee feel that a large portion of time of
the V. L. Ws. is spent in the distribution of seeds 
and fertilisers with the result that they are left with



ss

comparatively less time for performing their im
portant duties and functions. This work should 
be brought within the purview of the cooperative 
organisations relieving the V. L. Ws, to do the 
job for which they are meant.

2$(v) The Committee note with satisfaction that the great
need for having co-operative societies for proces
sing, marketing and supplies with adequate faci
lities for godowns and ware-houses, has been 
taken due notice of by the Ministry of Food & 
Agriculture and a Central Co-operative Deve
lopment and Warehousing Board has been set up 
to promote a speedy development of co-operati- 
yes with due regard to marketing, ware-housing 
and purchase facilities under the Second Five 
Year Plan. With the encouragement of cottage 
industries and village crafts the necessity of mar
keting and purchase facilities will be great in the 
villages and necessary arrangements should, 
therefore, be made through co-operative orgar 
nisations to see that the cottage industries do not 
suffer for want of these facilities now as they have 
suffered in the pas^ The object of having a mi
nimum of five large size multipurpose societies 
for each Blodc of loo villages should be fulfilled 
in all the Blocks. The ultimate aim should be to 
create conditions similar to those in China where 
both minimum prices and mark :ts for agricultural 
products have been guaranteed.

25(w) A Sub-Committee of the Estimates Conmiittee 
which visited Development Blocks in Orissa 
State, noticed that 19 Gram Panchayats 
around Rourkela, where a big steel plant was 
being set up, had organised a co-operative society 
for marketing the daily necessities of life in the 
new township. The Gram Panchayats had 
purchased shares worth Rs. 7,500 in the Co
operative Society to which they also advanced a 
loan of Rs. 18,000 from their Gram Fund. With 
this amount the Panchayat Co-operative Society 
had started foiir stalls in the new township of 
Rourkela which supplied general merchandise, 
grocery, vegetables and fruits, meat and eggs to 
the township. The different Panchayats pro
cured from the villages vegetables, fruits, eggs, rice, 
and pulses etc. at convenient centres for supply to 
the Co-operative Society stalls at Rourkela. 
The Panchayats were ako encouraging local
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production of the commodities required by the 
stalls for which loans were being advanced to the 
villagers with the result that some big vegetable 
and poultry farms had already been set up. The 
Panchayats were also considering in consultation 
with the development authorities to promote 
dairy farming in the villages so that milk and mi]& 
products could also be supplied to the co-operative 
stalls at Rourkela. In this way the Panchayats 
were not only increasing their sources of revenues 
but also encouraging development of food sup
plies, poultry and daipr products in the villages. 
This example may with advantage be followed 
in other bloG!:s wherever there are possibilities of 
its successful working.

8 2$(vii) The Committee feel that in a country like India
with great pressure on land and with farmers 
of poor means and small holdings, co
operative farming has great possibilities. When
ever the land has been reclaimed or the Govern
ment lets out the land for the purpose of 
farming, it should be made obligatory as a 
rule that the farmers should do the work on a 
co-operative basis so as to serve as a model to 
others to take up farming on a similar line.

f  27 In any programme of development of villages,
it is very necessary to make adequate provi
sion for developing the means of communica
tions by which villages can be made easily 
approachable for vehicular traf&c throughout 
the year with special attention to the improve
ments of country carts.

ID 28 The Committee suggest that the C.P.A. should
endeavour to see that the target laid down 
in the Nagpur Plan, viz.i that no village in a 
well developed agricultural area should remain 
more than 5 miles from a main road, is achieved 
by the end of the Second Plan in the areas 
covered by the Community Development
Programme.

II 36 In view of the important role that jthe roads
play in the social and economic develop
ment of the areas, the Committee recommend 
that necessary action. should be taken by the 
Block authorities to connect all vilU^es in 
the Block with main roads and also all impor
tant villages in the Block with its headquarters
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by constructing at least kutcha approach roads 
as recommended by the Planning Commission 
and satisfactory arrangements should be made 
for the maintenance of such roads by specifically 
entrusting the responsibility to Panchayats or 
local bodies. The Committee also endorse 
the suggestion of the P.E-O. that there is a 
great need of research in the field of construc
tion and maintenance of village roads in that 
any improvement which could be easily and 
cheaply adopted to prolong the life of roads 
and the introduction of labour saving devices 
in that field would be of a tremendous advan
tage.

12 37 The sub-Committee of the Estimates Committee
which visited the various Community Deve
lopment and N.E.S. Blocks in the country 
noticed that the villages which were located 
on both sides of the pucca roads received more 
attention in the matter of development 
than those which were situated in the interior 
of the Block and were not conneaed with roads. 
The Committee feel that this tendency should 
not be allowed to continue as it is likely to 
create a feeling of frustration in those villages 
and all efforts should be made to connect the 
villages in the interior with approach roads 
in the first instance to avoid the possibility 
of lopsidedness in the progress within a Block.

13 38 The Committee feel that the development of
rural transport should have a special place in 
the programme of Community Development

1. as the economic development of villages to a
) fi large extent is dependent on the improvement
ntirn. in transport. The Conmiittee, therefore, fur-

ther recommend that special attention should 
be paid to the improvement of country carts 
and necessary research should be made in that 
direction to improve upon the existing pat
tern of country carts at a cheaper cost.

Aakh •;fii in,
-q(;'o7 >L. jira4n 38 The Committee suggest that special eflForts should
l-'fiorrunojoi :;'>n(rrsrr! be made to provide rubber tyres on bullock
adi 7d IjIu h,. carts and hand cam. This improvement
ni Ih;  ̂ will prolong the useM Hife of the carts and will
-1 Kjrai !1l bnf> i also reduce the maintenance cost of the village

rjii // , roads. In view of the huge programme of
road construction that would be undertaken
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during the Second Plan, concrete proposals 
emanating from the Central Road Research 
Institute would be of immense value. The 
Committee suggest that the C.P.A. should 
maintain a ver>' close liaison with the Institute 
for this purpose.

15 38 The sub-Committee of the Estimates Committee
that visited the Central Road Research Institute 
at Delhi found that useful research is being’ 
carried on on the problems connected with 
road construction with a view' to evolve new 
specifications which would reduce the cost and 
extend the use of indigenous materials. 
Ihe problem of the absorption of 
moisture by the different types of walls during 
rainy season is also having specially studies. 
The Committee suggest that the results of these 
experiments should be widely popularised 
in the villages so that the best types of moisture 
resisting walls in various rainfall zones could 
be used extensively.

16 43 I  he Committee recommend that the Ministry
of Community Development should see that 
full advantage is taken of the development 
plan of the Ministry of Communication? in 
providing post offices and other communica
tion facilities in the villages in Community 
Development and N.E.S. Blocks. At the head
quarters of the Blocks, facilities should inva
riably be provided for depositing money and its 
withdrawal.

17 44 The Committee suggest that weather forecast
messages received from the Meteorological 
Department should be fully explained by the 
Gram Sevaks to the farmers so that they may 
be able to take precautionary measures to the 
extent possible.

18 55 The Committee suggest that the C.P.A. should
take early steps in consultation with the States 
concerned to see that the terms for grant of 
loans are liberalised in all the States and that 
the powers for the grant of loans are 
sufficiently delegated.

19 60-61 The Committee would like the C.P.A to exercise
constant vigilance to ensure that the three 
objectives mentioned below, kept in view 
by the Village and Small Scale Industries 
Committee appointed in 1955 are realized 
early:—
(i) to avoid, as far as possible, during the pe* 

riod of the Second plan, further techno
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logical unemployment such as occuzs 
specially in the traditional village indus
tries;

(2) to provide for as large a measure of
increased employment as possible during 
the plan period through different village 
and small industries ; and

(3) to provide the basis for the strurture of 
an essentially decentralised society and 
also for progressive economic develop
ment at a fairly rapid rate.

20 68 The Committee feel that theie is a shortage
of trained technicians in the country and the 
anangements made so far are not enough 
to meet the requirements of trained technical 
teachers and craftsmen. The Committee 
therefore, suggest that the services of the 
existing training schools attached to various 
big factories in public sector at Perambur, 
Smdri, Chittaranjan and also in the Defence 
Industries which have got modem machinerj  ̂
should be utilised to the fullest extent. 
Further there are people technically trained 
who have retired from the aimy. They can 
be profitably absorbed in training jobs in 
the block areas. The Committee were glad 
to learn from the representatives of the 
Ministry that the Small Scale Industries Board 
had set up a committee with the repres.n- 
tatives of various Ministries to go into the en
tire questi(Mi of requirements of artisans of 
various broad categories for small scale in- 
dustiies and to recommend as to what <xtent 
these people could be trained by extending 
the facilities m the existmg industrial under
takings and by opening new centres. The 
Committee hope that the recommendations 
of that Committee will be implemented without 
undue delay.

21 69 So far as the question of improvmg the skill
of village artisans is concern^ the Committee 
feel that unless satisfactory arrangements are 
made for the marketing of the goods produced 
by village craftsmen .and providrng them 
with necessary credit facilities, impiovements 
in the village industries and crafts cannot De 
sustained and there is every danger of the
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village artisans again relapsing into the pre
vious state. The Committee, theiefore, re
commend that the development of village in
dustries and village crafts should be follow^ 
side by side with the development of co-ope
ratives m the villages to look after the needs of 
the village craftsmen est>ecially in the matter of 
oiRanisation, finance, guidance, equipment 
and markvting.

22 74 The Committee feel that a sort of. rough esti
mate should have been made in the Com
munity Development aieas to assess the extent 
of im-employment and under-employment in 
each village or in cach Village Level Workei*s 
circle for guidance of the Project/Block Team 
and to determine the extent of the problem 
to be tackled in that respect in the Project/ 
Block areas. The services of university 
students, village teachers and other honorary 
workers could have been enlisted for that 
work without much expense. The Committee, 
therefoie, recommend that action on these 
lines should be taken and the problem tackled 
in the light of the results of the survey in a 
planned way by fitting the un-employed and 
under-employed persono in the programme 
of cottage industries and village crafts in each 
Block.

23 76 The Committee feel that bee-keepmg is not only
important in that it provides additional emp
loyment and income but also because it in
creases agricultural production by facilitating 
pollmation in field crops. The Commit
tee, therefore, recommend that the Ministry 
should take more interest in the development 
of agriculture in the Block areas wherever 
there good possibilities for its development 
by encouraging and training the farmers and 
other people in the villages in proper methods 
of bee-keeping.

24 79 The Committee suggest that in view of the finan
cial potentiality of sericulture, the Ministry 
may consider the desirability of extending the 
rearing of silk worms to other Blocks where- 
the climatic conditions are not unfavourable.
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25 82 The Committee feel that in view of the impor
tance of pucca bricks for construction of village 
drains, lanes, seakage pits, bath-rooms, uri
nals, houses and other sanitary conveniences 
and above all to provide additional employ
ment to landless labour in villages, moie 
attention should be paid to the brick-kiln 
industry in the Block aieas. The Ommittee, 
therefore, recommend that vigorous steps 
should be taken by the C.P.A. to develop 
brick-kiln industry on co-operative basis in 
all the Blocks under the N.E.S. on the same 
lines as in U.P.

26 84 The Committee feel that if siiitable wind mills
for rural areas could be designed by the Coun
cil of Scientific and Industrial Research at 
reasonable costs, they will be of great help 
in the rural areas in profmoting cottage indust
ries. The Committee, therefore, recommen.d that 
efforts in this direction should be intensified, 
so as to achieve conciete lesults..

27 88 The Committee regret to note that in spite of the
emphasis laid on the importance of adequate 
and accurate records by the Programme Eva
luation Organis£tion in their two consecutive 
r ^ r ts ,  not much progress was made in this 
direction.

28 89 The Committee are glad to note that the impor
tance of standardisation and proper mamtenanct 
of records has at last been fully realised and 
that the C.P.A. has brought out a Draft Manual 
on Administrative Intelligence in December, 
I955> wherein an effort has been made to stan
dardise the records, returns and reports to 
be prepared at various levels. The Com
mittee hope that no further time will be lost 
in implementing the various suggestions 
incorporated in the Draft Manual.

29 95 The Committee recommend that the work of
setting up proper machinery for the collection 
and collation of the neccssary data for the proper 
assessment of the Community Developmqit 
Programme at various levels {viz. State, 
District, Project and Block) should be finalised 
as early as possible.
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30 97 The Committee suggest that some of the officials
of the Progress and Planning Branch attached 
to the Headquarters, should occasionally visit 
the Statistical Offices in various Slates to see 
that statistics are being compiled according 
to the instructions laid down. Similarly, 
the officials of the Statistical Offices in the States 
should check and supervise the statistics com
piled by the V.L.Ws. to ensure accuracy.

31 99 The Committed regret to note that the suggestion
of C.P.A. to State Governments, that the latter 
should undertake a survey of the project areas as 
a first step to the formulation of actual schemes 
of Community Development has not been imple
mented fully by all the State Governments. The 
Committee suggest that special efforts should be 
made foi the implementation of this suggtistion 
by ail the State Governments at a very early 
date.

32 . 100 The Committee suggest that the items indicated
in appendix XI of their 38th Report may be 
suitably incorporated in the .Block Survey 
Report proforma,

33 101 The Committee would suggest that the machinery
of the Programme Evaluation Organisation may, 
if necessary, be strengthened further to enable 
it to undertake some surveys like the ‘Bench 
ivlark Survey’.

34 103 The Committee feel that it is essential that the
various records and reports prepared by V.L. 
Ws. are properly scrutinised, analyst and 
tabulated at appropriate levels.

35 106 In regard to item X of the proforma for the quar
terly progress Report of the Blocks “Progress 
Indicators”, the Committee suggest that the 
items on the lines indicated in appendix XI of 
their 38th Report may also be incorporated so 
as to make these indicators more exhaustive.

36 107 The Committee find that the annual reports of the
Community Projects Administration are very 
sketchy and do not give sufficient detailed 
information. They recommend that the aimual 
reports should henceforth follow the pattern 
of the revised proforma for the Quarterly Progress
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Reports. Similarly it would prove useful as 
well as informative if each State Government 
compiles figures on various items of work block* 
wise, indicating the district in which the block 
is situated.

37 112 The Committee feel that a satisfactory method
of physical assessment of the achievements 
should have been evolved earlier to facilitate 
comparative analysis of progress at different 
levels with a view to giving clear idea of work 
done in different blocks in different States. 
They suggest that the recommendations of the 
sub-Committee referred to above should now be 
implemented with the least possible delay.

3t  113 With the limited data available at their disposal
the Committee have attempted a comparative 
review of the performances of various States, as 
given in appendix II. The Committee suggest 
that more detailed reviews of this type should 
be prepared and circulated to the State Govern
ments by the C.P.A.

39 119 The Committee suggest that an expert committee
of 2 or 3 persons should be appointed to go into 
the question of the imported equipment from 
a broader angle and recommend rationalised dis
tribution of the same according to the needs of 
the areas concerned. The feasibility of revising 
the agreement suitably by negotiation might also 
be examined.

40 121 The Committee are of the opinion that there is
great scope for popularising the small savings 
movement in villages and suggest that this 
item may be included as one of the aims of the 
Community Development Programme and the 
village panchayats should be encouraged to take 
active interest in organising the Email saving 
campaigns in their areas on the lines suggested 
by the Fifth Development Commissioners’ Con- 
femice. The Committee also suggest that the 
results achieved should be indicated in the 
Annual Report of the C.P.A.

41 12̂ 3 The Committee find from the manual of Social
Education issued by the C.P.A. that one of 
the items in syllabus in the first test (stage) in 
social education recommended by the Ministry of 
Education, Government of India, is “evils of 
drinking”.
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The Committee arc of the opinion that tiie 
Social Bducation Organisers should lay gicater 
stress than hitherto, on the eradication of various 
social evils such as drinking country wine, 
incurring heavy expenditure during social func
tions, addiction to Ganja, tobacco, opium, gam
bling, committing crimes, like cutting ot^els* 
crops oi damaging it by letting one’s own cattlc 
graze it or s tring  away others* cattle and the 
like.

42 125 The Committee regret to note that although over
9 yeais have elapsed since India achieved inde
pendence, the question of having Hindi names 
which will catch the imagination of the people 
and which will convey something of the sig^ca- 
nee of the aaivities to the rural people has not 
yet been seriously thought of. The Committe* 
feel that theie might be many suitable names ih 
Sanskrit and Buddhist literature or in Kautilya’s 
works. The Ministry can also enlist the help of 
people who are in touch with the ancient culture 
and background and who will be able to suggest 
something which people can readily accept and 
understand. The Committee si^gest that the
C.P.A. should take early steps, m consultation 
with the Educadon Ministry to evolv>; suitable 
terminology m Hindi for replacing the 
existing English phrases which are not under
stood by the villagers, and which, therefore, do 
not catch their imagination.

43 129 The Committee understand from the C.P.A. that
the entire question of work-load of the Village 
Level Worker was under examination and as 
such the Committee recommend that the views 
of different persons on the subject should be 
given full consideration and the work-load of Gram 
Sevak should be so fixed that he may be able to 
discharge his duties effectively instead of wasting 
his time and energy in doing things which are 
of minor importance. One way of doing that, in 
the opinion of the Committee, is that the work 
in connection with distribution of seeds and 
fertilizers in the villages which is at present done 
by the V.L.Ws, should be entrusted to the 
Panchayats and Co-operatives m the villages 
wherever they exist. This will enable the
V.L.Ws. to devote more time to extension work. 
The feasibility of reducing the number of villages 
under the charge of a V.L.W. should also be 
examined. The Committee also suggest that 
the feasibility of providing a cycle to the V.t-.W. 
to improve his mobility should also be exaxaineid.
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4'4 <31 The Commiitec fed that efforts should be made
in. giving orientation trainlp.g to the B.D.Os 
with ihe help of Sarva Seva Sangh in the philo
sophy of Bhoodan movement in the training cen
tres for B.D.Os so that they may be of assistance 
in redistribution of land and in creating an 
atmosphere for Bhoodan in their Blocks. The 
Commitrcc recommend that the Ministry should 
seriously consider this aspect and take suitable 
action in that direction.

45 137 While noting the efforts made so far to disseminate
information about the Cortimunity Development 
Programme, the (Committee offer the following 
suggestions ;

(i) Each State may be requested to bring 
out a small publication in the regional 
language, indicating the progress 
made in different directions in the rural 
areas, during the First Five Year Plan, 
and the target'' aimed at during the 
Second Plan.

The pamphlet should bring out in simple 
language the role that each village has 
to play in making the programme a 
success and thus in giving a concrete 
shape to Gandh’ji’s concept of “Ram 
Rajya”.

(ii) The Ministry should prepare some films 
of its own depicting special features of 
different areas where good work 
has been done and such films can be 
exchanged between different parts of 
the country with a view to keepin? the 
people aware of the progress in diff̂ ercnt 
parts.

(iii) The various publications depicting the 
activities of the Community Develop
ment Programme should be made availa
ble for sale at railway book-stalls.

46 139-140 The Committee suggest that the C.P.A. should
evolve a suitable plan for the absorption of the 
newly created development machinery into the 
normal administrative set up of the countr>% so 
that the advantages gained thereby do'not prove 
to be ephemeral.
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In the same way it would be advisable to give 
serious cousidcration to the question as to what 
should be the mi.umum size ot a village and what 
permanent facilities in the form oi local self- 
Govcrnment, people’s participation in develop
mental activities and ocher modern ameniiies 
such as, electricity, schools, hospitals or dispen
saries, maternity welfare etc. arc to be provided.
A clear conception of a village u*ut and all round 
efforts to stabilise it by giving all the modem 
amenities that are normally available in towns 
and cities with a view to avoid the continuous 
emigration of village population to towns and 
cities appears to be necessary.

47 145-146 The Committee are glad to observe that the Deputy
Chairman of the Planning Commission while 
addressing the Fifth Development Commis
sioners’ Confereace in Miy,*j6 has indicated 
certain criteria which can serve as a useful guide 
and which ar#reproduced below :

(i) “Has the Extension Movement given a 
plan of improvement to every family in 
the countryside and is it assisting these 
families to implement their plans? 
Every family should make the optimum 
use of irrigation faciliiies, consolidation 
of holdings, contour bu...ding, increased 
employment opportunities, cottage indus
tries, available social services (especially 
in education and health) and so on.

(ii) Is every family made fit to become a 
member of at least one co-operative 
society in its own right ? An essential 
point is how the sections of the commu
nity which are not represented on a 
co-operative because they do not satisfy 
the tests of credit-worthiness can 
be rehabilitated and made credit-worthy. 
More broadly, is the Extension Move
ment benefiting the poorest sections of 
the villages and not only the stronger 
and more privileged classes ? Are its 
se»Tices to all on an equitable basis ?

(iii) To what extent do the families in a 
village utilise a portion of their time for 
voluntary work for the benefit of the 
community ? The aim should be to 
have permanent works of public bemfiv
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like village forests, improvement of grazing 
grounds, drinking water, wells, roads, 
school buildings etc. constructed with
people’s partidpation and maintained 
by the village community,

(iv) Is there an active women’s and youth 
movement in the village ?

(v) Have all the improvement in individual 
and communal life become part of the 
permanent life of the village and not 
mere temporary phase ?

(vi) Is the Extension Service in close and 
continuous touch with the most up-to- 
date research and agricultural teaching?

(vii) Is there economy and efficiency in the 
operation of the Extension Service, avoid
ing duplication, delay and over-lapping 
of administration ? Every progress 
report should give answers to these

t  questions.”
In view of the fact that the instruaions have 

been issued that every progress report 
should give answer to these questions, 
the Committee recommend that in future 
Annual Reports of the C.P.A. should 
devote a special chapter in which answers 
to these questions should be given 
clearly and in detail State-wise and for 
the country as a whole. The Committee 
are sure that if satisfactory answers to 
these questions are forthcoming, it would 
not be difficult to implement the direcrive 
principles of State policy laid down in 
the Constitution and to realise the 
ideal of welfare State.
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